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Under sub-rule (1) of rule 206 of
the said Rules, the Chairman has ap-
pointed Shri P. N. Sapru to be the
Chairman of the Committee.

ALLOTMENT OF TIME FOR
DEBATE ON INTERNATIONAL
SITUATION

THE DEPUTY CHAIRMAN: 1
have to infor; Members that under
rule 172 of the Rules of Procedure
and Conduct of Business in the Rajya
Sabha, the Chairman has allotted one
day for the consideration of the Gov-
ernment Motion regarding the inter-
national situation.

A LFATAW (STT q39) ¢ H
THF HOT UF fqaga aar § BF 9
Hq & afeg fqadr adfest guigez &7
g 399 4qru fwdr qv srfredea ad
!
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THE INDIAN OFFICIA], SECRETS
(AMENDMENT) BILL. 1967

THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN):
Madam, I beg to move for leave to
introduce a Bill further to amend the
Indian Official Secrets Act, 1923.

The question was put and the
motion was adopted.

SHRI Y. B. CHAVIAN: I introduce
the Bill.

MOTION RE INTERNATIONAL
SITUATION
THE MINISTER OF DEFENCE
(SARDAR SWARAN SINGH):
Madam, I beg to move:
“That the present international

situation and the policy of the Gov-
ernment of India in relation there-
to be taken into consideration’

Madam, I have no intention to make
an opening speech. I would initiate

discussion by making this formal
move, I wish this discussion had
taken place when our Minister for

External Affairs were available here.
But in deference to the wishes of the
House, the Government have taken
the initiative of bringing forward this
motion so that Government might
benefit by the views that the hon.
Members might be able to give in re-
lation to the international situation.

SHRI A. D. MANI:
desh):

(Madhya Pra-
Madam, I beg to move:

1. “That at the end of the motion,
the following be added, namely: —

‘and having considered the same,
this House is of opinion—

(i) that Government should
take the stand that no enduring
peace is possible in West Asia
unless the Arab States recog-
nise the State of Israel and
agree to co-exist with it;
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(ii) that the Gulf of Agqgaba
be recognised as an interna-

tional waterway; and

(ii}) that Israe] should agree
to give back to the Arab States
areas which she had seized in
the recent conflict and should
also agree to pay compensation
to the Palestinian refugees’ ”

2. "“That at the end of the motion,
the following be added, namely:—

‘and having considered the same,
this House is oy opinion that in
view of the scandalous disregard
of diplomatic etiquette by the
Chinese Government in subjecting
Indian diptomats, Shri Raghunath
and Shri Vijay, to inhuman treat-
ment and subjecting also the
Indian Embassy at Peking to =
siege, Government should instruct
its delegation at UN. to remain
neutral on the question of China's
admission to U.N. at the forth-

Y coming session of the . United
Nations General Assembly.’”

3. *That at the end of the motion,
the following be added, namely: —

‘and having considereq the
same this House is of opinion
that in view of the explosion of
a Hydrogen bomb by China Gov-
ernment should not sigp the non-
proliferation treaty.’”

SHRI B. K. P. SINHA (Bihar):
Madam, I beg tg move:

4. “That at the end of the motion,
the following be added, namely:—

‘and having considered the
same, this Iouse is of the view
that there should be a reorienta-
tion of our policy in respect of
China and a more sophisticated
projection of our policy towards
the Arabs and Israel.”

The questions were proposed.

THE DEPUTY CHAIRMAN: 1 have
received one notice from Mr. Tariq.
He is not here now,
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N qeAREw (I 93W)
AT W UF GTEE g4I WIST
g O ag w9 avg g fr fime Ho
#for g o= fa A0 3 Svige R
2 ag fem < ox far § qafs W
ST & F1E AT Y Agy frar o welr v
T Faa T wE1 fx feRw AR o
FATET | ZH GV 7 FIE WEATg AET
97 ..

ot AFTT WA WA (AT FIW)
qI9T 7 |
Y TqRATCRY [ KAl A T #¥gT fw
39 g7 991 8 §2 391z 79 7 fewiq |
M g S A FEy fF mE It A
HT go Fro afr AT g 7 7R & &
HEQT & AT AT F7 AT TE W OFT o
s we oY fafas €5 § F gy
T gRarfrarag e g fx ug
AT & A99%F I MO § I Hy¥e-
RZ $§ AT A%a1 & 797 98 Aarfa+w
I99 § HIT A9 YT K TAFT THT
ESi i
THE DEPUTY CHAIRMAN: I
think the House kney that the inter-
national situation was to be discussed
to-day and therefore the amendments
came in and I find them in order We

shall begin the discussion with Mr.
Patel.

SHRI A. M. TARIQ (Jammu and
Kashmir): I want to move my am-
endment.

THE DEPUTY CHAIRMAN: You
have come very late, After giving
the amendment at 12.26 you were nol
in the House. Therefore I am sorry.

SHRI A. M. TARIQ: We thought
this wil] be taken up tomorrow but
suddenly this was taken up to-day. 1
was not in the House then. 1 have
given my amendment in time.

THE DEPUTY CHAIRMAN: Your
amendment was called. You should
have been in the House. In any case,
if the House agrees, I can allow it
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SHRI A. M. TARIQ: I move:

5, “That at the end of the motion,

the following be added, namely:

‘and having considered the

same this House is of opinion that
the Government of United States
has committed an unfriendly act
by resuming armg supplies to
Pakistan which is likely to disturb
the peace in the area.”

The question was proposed,

ST AT : GIRATT I A9
o &7 3 forar & av sa w7 A syt

(Interruption)
Tq 77 Fad ggy A gt gFar & O
@ A g fem o a4 fear 9
qT 39 TG &1 & faFAw agr 9%
ol a1 fRe frm g & &1a |97 )

THE DEPUTY CHAIRMAN: 1 do
not know how work can be carried
on at this rate.

T ST . 3T AT FIT
A o faara @
I I 9T F1E AT AASAL TE
gV gFaT )

Rajnarain knows parliamentary
practice. I am not going to learn
from anybody here.

SHRI DAHYABHAI V. PATEL

(Gujarat): Madam, I have no inten-
tion of competing with the hon.
Member in his loud speech. I have

not the intention and I do not pro-
pose to do elther. 1 think there is
a better course for the hon. Member
who tried to interrupt me.

I am grateful to the Government
for providing this opportunity to us
to discuss the international situation
and I am grateful to the Minister
who moved the motion for not mak-
ing a lengthy speech so as to provide
more time to the other speakers to
speak. I do not at all agree with
any type of point of order that was
tried to be raised. On the contrary
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the Minister has been trying to be
accommodative and we appreciate it
actually.

SHRI AKBAR ALI KHAN: Thank

you for appreciating for the  first
time,

SHRI DAHYABHAI V. PATEL:
We always admit when something

right is done. We always like to
agree but when we do not agree, we
say it very openly.

SHRI AKBAR ALI KHAN: When
vou say good things. we appreciate.

SHRI DAHYABHAI V. PATEL: 1
hope you do. To-day the discussion
on the international situation must
necessarily concentrate on the West
Asian situation and the China policy
of the Government particularly—I do
not mean the recent irritation that
has taken place either in this capital
or their capital there but with
particular reference to the Chinese
latest nuclear explosion and how it
affects this country and its safety.
I am one of those who had been
criticising the policy of the Govern-
ment of India for the last 18 years
after freedom. We have made many
many mistakes and it would not be
out of place to roughly take account
of them.

The first mistake that we made
was to withdraw our victorious army
from Kashmir. They wanted {wo
days’ time ang if those two days’
time had been given, if we had not
followed the foolish policy of runn-
ing to find a policeman when a thief
was walking into our pouse and
allowed him to walk in—that is what
we did—we would not have been in
this situation, we would not have
had to pay crores and crores of
rupees on an endless war and we
would not have a neighbour who is
a source of irritation and a neigh-
bour who is determined not to give
us peace all the time. If 5 perma-
nent settlement had been arrived at,
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all this could have been avoided and
"‘the amount of money that we uave
to spend on defence perhaps would
not have been go large and things
would have settled down once for
all. A certain sclution of the prob-
lem of borders after the patsition
was arrived at and we should nave
stuck to it. Instead of doing so, we
"ran to call the policeman, a police-
* man that dig not have sufficient
jurisdiction—I mean the United
‘Nations, which was more or less in
a formative position.

The second mis*ake that we made
‘was the disregarding ol the warnings
of friends inside this country, right

from the Cabinet Ministers down-
wards to Members in this House
even before I came to this House,
about what Chmna was duing.

Repeated complain's were made that
the Chinese were building roads in

our territory in the Himalays. The
‘Government of India turned deaf
‘ear, not the Nelson eye—I cannot

say so because the Nelson eye was
turned with a purpose and with the
purpose of vic‘ory but here 1t is a
deaf ear with the purpose of making
‘room for someone. Is it whal we
should understand from the policies
of the Government? In this connec-
tion may I point out that when 1
was Mayor of Bombay, I received a
le'ter from the present Prime Minis-
ter asking me to arrange a welcome
for another horde of Chinese that
came. They were a parly of nearly
100. They were supposed to o= cul-

tural delegation. They toured all-
over India including Bombay, Delhi
ang other capitals and they  were
showing Chinese dances music, ete.
I am not against cultural ties. The
Chinese people are like people all
over the world like our  people.
They are ap oriental people, they
are fond of dance, music and their

ancient tradition. They are fond of

their culture as we are of ours.
I have nothing against the peo-
ple of China as such but the

present regime of China. the Com-
munist regime, utilised a]l this to
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collect information, to find out where
we were weak gnd ihe Govecoument
of India did not take note of that.
Are the Government of India  not
aware of the normal  communist
taeties, how they infil‘rate, how they
find out, how they have theiwr spy
system and how dhey find out which
are the weak-spots and how  they
utilise them when they decrac to
take over and attack? The Govern-
meni of India in this matte: acted
most irresponsibly, a folly for which
we have been made to lose (Inter-
ruptions) and the Government had
to wake up when the Chinese aggres-
sion came.

The third mistake that we inade
was with regard to our relations with
Tibet. India will have to hang its
head in perpetual shame every fime
the word ‘Tibc’ is mentioned We
were <i' ! spectators 1o the rupe of

Tibet. Ins‘ead of moving cur little
finger, we should have moved our
armies and come to the rescue of

those ancient people. who depcnded
on us and on our word tha® their
integrity would not be violatel but
we did not do so. I do not know
whether the Government has  yet,
after so many years, revised their
policy in this matter and whether
they will now allow more latitude
to the Dalaj Lama to think of him-
self and his homeland as well as
his people and how he can go back
there. This is a matter on which
I hope the (Government,  after
so much experience, after all that
has happened in all these years, will
realise its mistake and retrace its
steps.

Certainly another mistake that we
have made is in sponsoring China’s
case in the United Nations repeatedly.
At least we should stop any more
sponsoring of China’s case in the
United Nations. We should sponsor
the case of Tibet and other oppress-
ed nations that have refused to suc-
cumb under the communist aggres-
sion, which has been encouraged by
us. It is we who wanted to become
the leader of the non-aligned nations,
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the Asian non-aligned nations, I do
not know against whom. Today we
are aligned to the communists. And
we call ourselves non-aligned, What
is our alignment? We are aligned to
the communists when the neutral
nations are non-aligned and we con-
tuse wonds and language just as the
communists do just to create confu-
sion among the people. In another
context the hon. Minister in replying
to me said something like this—un-
fortunately Mr. Chagla is not here—
“We don’t talk to them; we don’t
deal with them, because they are
aligned.” They are neutral; they are
not an aligned nation, Do we or do
we not prefer to deal with the neutral
nations? Or else we deal with only
the aligned nations. Then what is
our alignment? We are aligned with
the communists, That is very obvious.

Madam, we helped to establish
peace in Korea. We helped to prevent
Korea being overrun by the commu-
nists, for which the Government of
Korea and the people of Korea are
always grateful to us. I have men-
tioned before in this House and I
think it bears mentioning again. Two
years ago, with the help of all free
nations of the world which helped
Korea in its struggle, a building was
put up called the Freedom Centre.
It is to commemoerate Korea gaining
back its freedom and saving itself
from the communists taking it over.
Unfortunately, this country was not
represented. I am very sorry, we did
not make even a small contribution;
we were not even present at that
opening.

Madam, in the maiter of Korea our
policy has been mistaken—I do not
know for what reason. In December,
1948, when the United Nations re-
_cognised the Republic of Korea as the
only lawful Government of Korea,
the Government of India supported
the United Nations Resolution. The
same Resolution also recommended
that all Member States of the United
Nations, in establishing their diplo-
matic relations, should do so with the
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Republic of Korea which was esta-
blished as a reult of U.N.-supervisesl
elections, in which more than two-
thirds of the peopte that lived in
Korea participated. It would be much
better for us to have established full
Jdiplomatic relations then and there
I do not know why we have not done
so. Many a time the Annual Reports
of the Ministry of External Affairs
mention that India wil] be opening
a Consulate-General in South Korea
soon. I do not know when that ‘soon’
is. In fact, if I remember correctly,
our. Ministry of External Affairs was
very generous to appoint Mr. Shivlal
Chhibber as the first Indian Consul-
General in Seoul sometime in July,
1965. I am speaking subject to correc-
tion; if I am mistaken the hon. Minis-
ter will kindly correct me. But no-
body has gone to Korea, It is now
very near to July, 1967, Madam; the
announcement was made two years
ago. How s this on the
other hand, according to the infor-
mation that I could gather, our trade
relations with Korea are improving
every day since the Trade Agree-
ment in April 1964. Korea imports
from India 10,000 tons of steel bil-
lets and is about to buy a large
quantity of railway wagons for which
negotiations are going on. The pros-
pects of trade developing are on the
increase, and I would suggest that
Government should take note of this
and appoint a Consul-General. If we
are {0 have trade relations, parti-
cularly in matters like steel and rail-
ways which are State undertakings in
this country, it will have to be some-
body’s responsibility who will have
to do this, who will have to
to push up our trade with Korea in

these things, who will have to
increase the area of trade relations
between this country and Korea.

We should treat Korea as we treat
West Germany and East Germany
We have trade relations with Eas’
Germany although we have recog-
nised only West Germany. Similarly
we should have proper relations with
Korea so that we have a friend and
a friend in need. We have trade
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because we need trade. The reces-
sion has been so much in this country
that every little bit of trade would
help us, as the hon. Finance Minister
sald in his speech the other day.
South Korea stood by India in its
hour of need always. South Korea
has one of the best equipped forces
in Asia. South Korea has 600,000 in
her armed forces in a population of
thirty million. When India was
attacked by China, South Korea
came forward and offered readily to
help us. South Korea, I think, was
one of the first countries to offer
troops to fight. Therefore, in view
of the international situation and the
developing might of China exhibited
in its recent explosion of a hydrogen
bomb, we need to have a friend at
the farthest end, near the north, that
is, Korea, and we need to cultivate
other Asian countries, Japan, Taiwan,
the South-East Asian countries,

As regards the West Asian situa-
tion, I am afraid, we have been mis-
led. Since Mr. Chagla went there
first in May—I do not know for what
purpose he went—he made a state-
ment at one or two places, which
was repudiated on Mr. Chagla’s leav-
ing those places. But this is what
he has given us. I do not know what
sort of account he has given. Is Mr.
Chagla not aware of what has been
happening? Is he not aware that
since 1961 the Arab nations, under
President Nasser, have been vowing
to remove Israel, to wipe out Israel
from the land of the Arabs? It
means they want to exterminate
these people. Therefore, .

DIWAN CHAMAN LALL (Punjab):
No, they, the Israelis, exterminated
the Indian troops which were guard-
ing their security.

SHRI DAHYABHAI V. PATEL:
Yes, Diwan Chaman Lall is, of course,
a very great advocate of these people.
1 would like to hear more about this
matter when we have General Rikhye
here and why the Indian tropps were
placed near the gun emplacements of
the Arabs and who put them. It was
very wrong, just as the Canadian
Government pointed ouf, it was very
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wrong of the UN. Secretary-General
to ask this force tc¢ move out with-
out protection or without a Resolu-
tion of the United Nations. U Thant
took the decision gn his own with-
out asking the two countries, and it
was his duty to afford protection. If
he did not, it is the failure of the
United Nations also. It is the failure
of the Arab nations, to whose rescue
this force was sent, in putting this
force in a position where they were
exposed to danger.
(Interruptions)

Diwan Chaman Lall, you can have
your say. Please do not disturb me.
My time is limited. I would eclaim
more time, Madam, if he goes on
interrupting me. We  know what
you have been saying all the time.

It was May 16 when Egypt began
massing troops in the Sinai peninsula
as Syria claimed that Israeli forces
were threatening her border., U.S.
intelligence sources denied that there
was any Israeli military  build-up
and so informed the Arabs, On May

17, Egypt demanded that the 3400-
man UNEF be withdrawn from
the Israeli-Egyptian  border. On

the 18th of May, Secretary-General
U Thant yielded. Canadian Foreign
Minister Paul Martin questioned U
Thant’s authority to pull out the
men, and opposed removal of the
800-man Canadian contingent. There
was widespread criticism of U Thant.
The Palestine Liberation Army mov-
ed into the former UNEF posts on
May 19 Cairo’s Ministry of Reli-
gious Affairs ordered mosques fo
preach a jehad—our Minister never
told us of this. On the 21st of May.
Cairo announced mobilisation of
reserves, adding more than 100,000
men to Egypt’'s armed forces, esti-
mated at 200,000. The Arab nations
declared solidarity with Egypt.

SARDAR SWARAN SINGH: What
is the document that the hon. Mem-
ber is reading from?

SHRI DAHYABHAI V. PATEL T
am reading my notes.

SARDAR SWARAN SINGH: I
thought it was some documient,
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SHRI DAHYABHAI V. PATEL: ]
am . reading my notes. Otherwise how
do 1 get these dates?

SARDAR SWARAN SINGH: I got
some impression as if the hon. Mem-

ber was quoting from some docu-
ment.
SHRI DAHYABHA] V. PATEL:

They are my notes. I have no secre-
tary to prepare noles for me. The
hon. Minmister has a host of Secre-
taries who do it for him. But I have
to prepare my own notes and I am
reading from them. I do not have
“secretaries who prepare notes and
speeches which can be read out here.
I am now giving you the dates of
the events as they occurred. On the
22nd May, President Nassar told his
troops in the Sinai Peninsula:

“The Israeli flag shall not go
through the Gulf of Aqaba, Our
sovereignty over the entrance to
that gulf cannot be disputed. If
Israel wishes to threaten war, we

vy

told her, ‘You are welcome’.

Madam, this is how the events hap-
pened and this is the course that
they had taken, Unfortunately, even
the hon. Minister Shri Chagla tried
to misrepresent what I said in this
House. When I pointed out that the
Israeli Consul came here and tried
to meet him but he could not do so
and he met the Secretary, External
Affairs Ministry, he misrepresented
me as saying that I know better than
he himself. I never said that I had
written a letter to him and -alse
pointed out this to the Chairman;
yvet he persists in saying that I said
this. T have quoted from documents,
from the records of this House say-
ing that T had only asked questions
and I did not think it was proper for
the hon. Minister to  misrepresent
me.

THE DEPUTY CHAIRMAN: Mr.
Patel, you will have to finish now.

SHR1 DAHYABHA] V. PATEL: I
will have to take a few more minutes,
Madam. Madam, if a lasting peace
is to come in the West Asian context,
proper steps will have to be consider-
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ed, and we have to consider them
seriously. The people of Israel, the
leaders of Israel have asked for
direct talks and negotiations for a
permanent settlement and they say
that they would rather like to settle
the matter between themselves with-
out outside interference. I think this
is a very reasonable solution and this
offer should be accepted because
otherwise there can be no permanent
solution to a problem like this. A
small country like Israel is surround-
ed by people who threaten to annihi-
late and exterminate that country.
On the 20th June the Israeli Pre-
mier proposed a summit conference
between himself and the Arab
leaders to create a peacefu]l future
for the Middle East. Speaking to :a
small garrison in the strategic tiran
strait he said:

“I stretch my hand to Nasser and
Hussein not from , position of
strength but willing to forget the
past and devote myself to a cons-
tructive peacefu]l future”.

He also said:

“The arms of the Middle Eastern
clock cannot be reversed.”

He has also said that he was willing
1o meet and sit down with the U.AR.
President and Jordan’s King, King
Hussein or with any Arab leader “at
any place, on land or sea”.

SARDAR SWARAN SINGH: What
was that report?

SHRI DAHYABHA] V. PATEL:
There is a news agentcy report.

SHRI B. K. P. SINHA: It is report-
ed in today’s papers.

SARDAR SWARAN SINGH: Ahout
that address to that garrison I have
not seen any report.

SHRI DAHYABHAI V. PATEL:
I have received that report. It is a
press report and if the hon. Minister
has not seen it, I can send him a copy
of that report. Now, this is the
posture that the President of Israel
has taken and I think that with the
tradition that Ind.a has stood for and
hopes to stand for and which we
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‘have always professed to stand for,
it should be up to us to support this
stand and not necessarily try to
impose what we think is the correct
solution. If the aggrieved parties or
it the Dbelligerent parties, if the
leaders of the two parties can be per-
suaded to sit together and discuss,
then that would be the best thing.
The President of Israel has handsome-
ly stated that he did not want to take
the position of a victor, that he only
wants to take the position that he
was there on one side and there was
the other, that he wants to meet the
other as two persons and settle tihe
matter peacefully,

Madam Deputy Chairman, it is well
known that the S-1~z Canal is a mat-
ter which affects ¢3 as much as it
does anyone else. It affects our
interests very much. I do not know
if the Arab nations appreciate how
much we suffered last time during
the Suez crisis, and also how much
we are suffering this time. All our
foodgrain imports have got to come
through that way. All our machinery
imports have to come that way in
order to help our plans to increase
our food production. All these things
will be delayed this time just as they
were delayed last time and we will
again suffer. The Arab nations who
are our friends, should appreciate
this fact and [ would Jike to hear 4
word of appreciation from this side as
‘to how much we are suffering because
of this trouble.

Madam Deputy Chairman, Wwe
certainly would like to see peace
established in West Asia. But on
what terms? That is the point. If
it could be established by mutual
consultations between the twp parties
theén there could be nothing like that.
“That would be the best solution
because that solution would last. All
imposed solutions, solutions imposed
by outsiders, do not last very long.
They leave an unpleasant taste in lhe
miouth and there is always irritation
left behind., Therelore, Madam, the
Government of ndia should take note
-of all this and then fry to revise ils
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policy. They should learn a lesson
from their previous failures, from
their dismal record of the past 15 or
20 years and correct their policy
accordingly. We must have for our
country friends and better friends,
friends who would help us to improve
ourselves. In the past we have shut
our eyes to people who are our real
{riends, people who have given uk
correct advice, people who helped us
to progress. For what have we done
that? One does not know. It may be
that we did it for certain notions, for
certain notional ideas. We must get
rid of this now. Let us correct our
policy. Let our policy be corrected
as well as oriented so as to be in the
interest of India as much as in the
interest of anybody else,

THE DEPUTY CHAIRMAN: ODr.

Anup Singh, please take only just
fifteen minutes.
DR. ANUP SINGH (Punjab):

Madam Deputy Chairman, the foreign
policy of India has been discussed
here in this House and in the other
so many times and it has also been
fuliy understood by the people of
India. I venture to make a broad
generalisatio:r and say that this policy
up till now, barring perhaps a few
variations of emphasis here and there,
has represented the consensus of the
people of India. It was so because

this policy was based upon certain
principles born out of our cultural
heritage, born out of the political

exigencies in which we found our-
selves. We stood for peéace and stood
for it consistently as parhaps very
few countries have stood. We stood
for the freeadom of the subjugated
people not (1ly as a matter of princi-
ple but also because we were the
worst victims of imperialism for more
few countries have stood, We stood
for racial equality. And one aspect
of the policy that has been criticised
is the policy of non-alignment. The
time limitation will not permit me 1o
elaborate but I would say that that
policy by and large has been vindi-
cated. - We decided to pursue the
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policy of non-alignment and we had
opted for it at a time when the world
was divided between the two blocs
who became increasingly hostile to
each other, the Soviet bloc and the
United States of America. That con-
flict created tension all over the
world and I might say that most of
the problems during the last fifteen
«. twenty years, whether it is in
Korea or Indo-China or West Asia,
could have been solved more satis-
tactorily had there been any rveal
abiding attord between the two
great Powers, If we had joined, as
many others did, either one bloc or
the other, we would have jnevitably
added to the tension. We would have
accentuated it and 1 think it was per-
haps a wise course consistent both
with our national approach to prob-
lems and consistent also with our
national interests. I am fully cons-
cious that this policy of non-align-
ment was condemned, criticised and
ridiculed by both the Soviet bloc
and the United States of America on
different occasions but it is also a
matter of record that when they
fully appreciated the significance of
that policy and its manifestations, its
practical results, both the United
States of America and their allies and
the Soviet bloc not only appre-
ciated but on many occasions called
upon India to intervene to bring about
a reasonable solution of the vexed
problems. They may not fully end-
orse it but I think that. policy has
been appreciated and accepted and 1
venture to suggest, Madam Deputy
Chairman, that that policy alone even
today in spite of the Chinese provo-
cative attitude, in spite of what
Pakistan has done, is the sensible
policy in the best interests of India.

With this little background and
recapitulation, 1 would like to touch
very briefly upon two of the most pro-
vocative episodes which have preoccu-
pied our mind. One is West Asia.
‘Our friend, Mr. Dahyabhai Patel, has
heen very critical of this foreign
policy and I would leave it to the
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acting Minister of External Affairs
to give the appropriate answer but 1
would simply say this that his ana-
lysis of the West Asian problem has
been very one-sided. He has attempt.
ed, not very successfully, so far as
I am concerned, to vindicate the posi-
tion of Israel. Now one may project
one's own predilections and prejudice:
on these issues which are controver-
sial. Omne can take sides but one
cannot legitimately completely ignore
the historical facts, and 1 think the
basic mistake in considering. Wes!
Asia is to confuse the legitimate as-
pirations of the Jewish people and
what Zionism stands for and what the
State of Israel has stood for. I am
quite sure that there is no civilised
human being anywhere in the world
who has not completely sympathised
with the plight of the Jewish people.
They were uprooted, they were perse-
cuted, they were killed by the
thousands and millions but the ques-
tion is, what the State of Israel has
done ever since they were planted in
this part of the world. I do not want
to inflict many quotations, but just
to refresh our memories here is one
quoctation gut of the many from
Mahatma Gandhi who, certainly, wax
second to none in his solicitude and
concern for the oppressed and the
depressed and the tfortured people.
He said on many occasions, and I
am quoting only one here:

“The Jews have erred grievous-
ly in seeking to impose themselves
in Palestine with the =aid of
America and Britain and now with
the ajd of naked terrorism. Why
should they depend on Ametican
or British arms for forcing them-
selves on an unwelcome land?”

“The Palestine of Biblical con-
ception is not the geographical
tract. It is in their hears but if
Jews must look to the Palestine of
geography as their national home,
it is wrong to enter it under the
shadow of British guns. Nothing
can be said against the Arab
resistance in the face of overwhel-
ming odds.”
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Now this is the historical background.
1 am one of those who fully subs-
<ribe to the idea that if that State
has come into existence we must—
and Arabs also I think must eventu-
ally in the long run, reluctantly
perhaps, have to—get reconciled to
the idea that that State has come
into existence but to say, as Mr.
Dahyabhai Patel has tried to imply,
that the truth is on the side of Israel
2nd that the Arabs are the aggressors,
is completely off the mark and at
-variance with the record of establish-
ed facts. I am just mentioning here
@ few matters of historical record.

The Israel State has been criticised,
<ensured and condemned by the Unit-
ed Nalicns on more than 25 occa-
~jons; not one single Arab State has
ever been accused of aggression up
till now. 1 want Mr., Dahyabhai
Pate] to absorb these facts because
facls are stubborn and they are very
unpleasant but there they are.
'Secondly, Israel has been condemned
by the Security Council six times
and the point that 1 would like my
hon. friend to realise is that not one
of the friends of Israel—and there are
at least three or four of them-—ever
vetoed the Resolutions which they
<ould have done. So Israel has been
<ondemned by the United Nations
Assembly 25 times, condemned six
1imes by the Security Council where
there are permanent Members
sympathetic and friendly to Israel
but still they were unanimous votes.
And not one single Arab State has
ever been condemned either by the
United Nations Assembly or by the
Becurity Council.

Another fact which I think is rele-
~vant in this context is that when the
State of Israel was brought into the
‘United Nations, it was the only State
in whose case a stipulation was
'made; ] do not want to quote the
lengthy Resolution but the gist of the
Resolution was that the  State of
Israel should be brought into the
United Nations because she has
yledged to abide by the principles on
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which the United Nations was found-
ed and by the Resolutions of the
‘United Natjons. Ironically enough—
T would say tragically—within 1
week or so the Israel Government
passed a Resolulion that the United
Nations has no business to interfere
in the internal affairs of Israel the
implication being that they should be
at liberty to deal with the Arab
States as they chose without inter-
ference from the United Nations.
They were saying this to the orga-
nisation which was responsible by ils
Resolution of 1948 for the recogni-
tion of the State of Israel,

About Jerusalem, I am sure hon.
Members would realise that accord-
ing to the original partition the
Israelis were to occupy or take con-
trol of 55 per cent. of the area and
some years ago it was 72 per cent.
How much more per cent they have
managed to add 1 do not know but
the State has been enlarging itself
through aggression systematically and
deliberately in defiance cof the U.N.
Resolutions and in defiance, of course,
of the collective wishes of the Arab
people who are the original inhabi-
tants of that land. Then, of course,
1956 is too recent; we all know what
happened; the attack on Suez by
Britain, France and Israel, condemn-
ed by the United Nations, condemned
by the entire world, And now we
had the recent aggression. This is
the record which speaks eloquently
for what the Israel State has done.
It is all very well to say, as my hon.
friend has said, that a very great,
very honourable, very magnanimous
gesture has been made, that they are
willing to sit round the table and 10
thrash it cut. 1 personally feel that
under the prevailing circumstances,
under the present political psycholo-
gical tension, it would not be poOS-
sible for the two parties alone to sit
round the table and work out any
good solution. May I remind my
hon. friend that we had our conflict
with Pakistan? The Tashkent Dee-
laration was signed in all solemnity
by both parties . . .
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' SHRI DAHYABHAI V. PATEL:
What happened to 1t?

DR. ANUP SINGH: We have not
been able to bring about or start a
dialogue with Pakistan, in spite pf
our repeated efforts. Does he, in all
seriousness, believe that, merely
‘because the Prime Minister of Israel,
in his great benevolence, has offered
4o sit with the Arab leaders, it will
solve the problem? I think 1t is teo
naive and too simple. I personally
believe, speaking for myself, that
some kind of solution will have to ke
worked out by the United States and
the Soviet Union, the twg powers
Who have the strength, who have the
hecessary resources to restore peace
and amity in this area. I also believe
that any abiding solution of this very
great problem will have to be work-
ed out under the auspices of the
United Nations. ] am not going into
the details or the merits of the reso-
lution that has been sponsored by
India. I think the Minister of Ex-
ternal Affairs will deal with the
details, AIl that I am trying to sug-
Best is that this attempt on the part
of my hon, friend to pat the Foreign
Minister of Israel on the back for his
offer is not a very practical solution.
I beheve that the Government of
‘India’s policy regarding West Asia,
whatever the critics might say, is not
something which has been suddenly
improvised to please either President
Nasser or the Arabs, Of course, we
'seek their friendship and that is
reciprocally. They want our friend.
ship, just as we want their friend-
ship, but that is part of the legacy.
Even before India became free, long
before' India became free, the Indian
National Congress year after year
passed resolutions in sympathy with
all the people who were struggling
for their freedom, whether they were
in Asia or Africa, and our relation-
ship with the Arabs has a parti-
fsular and significant place for
which we need not make any apology.
1 repeat once again that this policy
represents. if prejudices are djscard-
ed, the best interests of India and it
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1s in consonance and in complel2 coa-
formity with the policy that we have
pursued consistently before indepen-
dence and since independence.

Now, about China, I am sorry I have
to refer to the hon, Member, Shri
Dahyabhai Patel, because he wa;s the
only speaker before me. He gives me
the impression of a man who has bhe-
come very wise after the event. He
has postulated half a dozen ‘ifs’. If
we had not done this in 1942, the
situation would have been averted. 1f
we had not given away Tibet, accord-
ing to him, the situation would not
have arisen History iz full of ‘ifs’ but
I believe that India's trust faith and
friendship with China was not nis-
placed. What has happened, 1 think,
is one of the biggest betrayals in his-
tory, but is India the only countiry thai
has been subjected to this kind of
betrayal? I have a catalogue of some
of the betrayals in the history of
many countries. Mr. Wendell Wilkie—
I am sure hon. Members will recall
his name—during the second World
War went on a world tour. He wrotn
the book “Onz World”. He addressed
a meeting in New York and I also
happened to be there as one of the
participants. He said and I am quot-
i1g from memory: “There are many
problems in Asia, Africa, Burope and
Latin America, but I have come
back convinced about one thing.
namely, the stabilifty of Asia can be
taken for granted because of the
amity, friendship and goodwill that
exist and prevail between Tndia ani
China.” He was no student of his-
tory. That was his opinion. T do not
know of anybody, any historian any

writer of significance, who has not
always pointed out that India &nd
China have abiding, almost eternal,
friendship.

SHRT DAHYABHAI V. PATUL
Until he communists came,

DR. ANUP SINGH: That is a
different matter.

SHRI DAHYABHAI V. PATEL.

That is the trouble,
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DR. ANUP SINGH:
into that now . . .

I am non going

SHRI DAHYABHAI V. PATEL:
Where have the communisis +acated
their agression? Did they vacate in
Korea?

DR. ANUP SINGH: Mr. Daiavabnai

Patel, the discussion is not abou.
communism . . .
. SHRI DAHYABHAI V. PATEL:

Have they vacated in Viet Nam? Have
they vacated in India? Where i.5ve
they vacated it?

SHRI P. N. SAPRU (Uttar Pra-
desh): The United States hag com-
mitted agression in Viet Nam,

THE DEPUTY CHAIRMAN: Order,
order.

DR. ANUP SINGH: Mr. Dahyabhaj
Patel, I have listened to yoy with the
greatest respect and in silence, &l-
though I disagree with evervthing
that you said. We are not discuss-
ing ...

SHRI DAHYABHAI V. PATEL: Do
not mislead the House.

DR. ANUP SINGH: ... the merits or
demerits of communism in theory and
in practice. We are discussing the
foreign policy. We are not discu 312
the Swatantra Party’s policy.

SHRI DAHYABHAI V.
You will have to very soon.
going to pieces.

PATEL:
You are

DR. ANUP SINGH: So far as
China is concerned...

SHRI DAHYABHAI V. PATEL:
You will have to do it very soun.

THE DEPUTY CHAIRMAN: Order,
arder.

DR. ANUP SINGH: So far a3
€China is concerned, there is no one in
this House or in the other Ilouse or
in the country at large who has not
condemned in the strongest terms the
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behaviour of the Chinese Gove.nment
towards our diplomats. In ‘his c¢on-
text I think it would be of interest to
mention one or two things to saow
how ihe character not of the Chinese
people but of the ruling gioup has
perhaps been transformed beyoad
recognition. leibnitz, the great philo-
sopher of the 18th century, at one
time advocated that Chinese missio-
naries should be sent all over Lurope
to civilise them, because *hey  had
good manners, they had geniality and
they had good temper. Lord Bertrand
Russell, a very great admirer of 1h=
present-day China, wrote a little esuny
called. “The Chinese Character” in
1924 when he was the Head of {a«
Philosophy Department at Peking Uni-
versity. Please bear the date in mind
as 1924, long before, more than iorty
years ago. His first cpening line is:
“the Chinese are peaceful hy nature.
The gravest issue with them can ve
settled over a cup of tea” When I
brought it to the attention of our
'ate Prime Minister—I had under-
lined it he looked at it and said:
“Well I shall send them <ome cea, if
that is so simple.” And something
certainly has happened. In soite of
all their provocations, we sliyuld not
compete with them or amulate them
in bad manners. Secondly, I do rol
think that we should be pushed into
taking any action. I believe that if it
becomes utterly imperative, we mav
have to break off diplomnti-~ ro‘ations,
but not at their choosing. My own
personal suggestion is suspending of
relations, as we have done in the case
of South Africa, or suspended numna-
tion. We do not kreak off r-lations.
We can send our diplomats if and
when we feel like that. I think that
in the present circumstances p2rhape
that will be a feasible and practical
solution.

Finally, I just want to make one
submission. It is easy enough to pick
any isolated incident and say that the
Government of India has gohe wrong
in the case of the West Asia, ithat
the Government of India went wrong
in the case 6f Hungary and it went
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wrong here and there. But the in-
trinsic merit and efficacy of the
foreign policy should be judged, ap-
praised and assessed in its tota'ity,
keeping in view the best interests of
the country, keeping in view the in-
terests of mankind at large. If we
apply that criterion, I believe that
the Government of India’s foreign
policy has been vindicated and 1 for
one would like it to be continued.
Try to be flexible and resilient, when
the situation demands. We can
emphasise here and there, but the
basic principles on which this policy
is based are absolutely and essentially
correct and in tune with our best in-
terests and the interests of mankind
at large.

THE DEPUTY CHAIRMAN: I have
received an amendment from Mr.
Rajnarain rather late, after the debate
started. Really it is not acceptable at
this stage.

Y ARAARAN . JAAAET Sq10F
¥ AWM 9T WAIHT gl AEAY

&
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THE DEPUTY CHAIRMAN: The
motion was on the order paper. There-
fore, the amendment should have
‘come in time.

St TRATCRY © SR NE & @7

g & ag wive meg A faay ar)
THE DEPUTY CHAIRMAN: Since
I have allowed Mr. Tariff’s amend-

ment—he was not in the House—1 am
allowing you to move it, but this will

not form a precedent for future
-occasions.
SHRI RAJNARAIN: Madam, I

move:

6. “That at the end of the motion,
the following be added, namely:—

‘and having considered the same,
this House is of opinion that the
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foreign policy of the Government of
India has been unrealistic, inert and
against national interest from the
very beginning and has been serv-
ing by turn the Russian and Ameri-
can Camps, which shou'q be aban-
doned and replaced by an active,
creative and neutral policy directed
towards organising a Third Power
with a view to eradicate poverty,
eliminate arms, and exploitation of
man by man and of nation by
nation and towards establishing a
World Government.”

The question was proposed.

THE DEPUTY
Ahmad.

CHAIRMAN: Dr.

DR. Z. A. AHMAD (Uttar Pradesh):
Madam, 1 want this discussion
to be concentrated, really spca<ing,
on the West Asian situation, because
there are so many other developmenis
in the international situation which
are of comparatively less importance.
The West Asian problem is the pro-
blem of the day. As you know, very
important discussions are going on at
the United Nations. The discussions
are being led by Heads of States, very
important people, and it wou'd be
really a strange thing if today we
start talking of so many other things
which Mr. Dahyabhai Patel has ialked
about—our relations with Korea, our
relations with Taiwan, some mistake
we committed 25 years ago, and so
on. In what world of fantasy are we
living, I ask him. The fact of the
matter is that Mr. Dahyabhai Patel
and men like him are really not in-
terested in bringing about a peaceful
solution of the outstanding problems
of the wor'd today.

SHRI DAHYABHAI V. PATEL:
Then surrender to Communism.

DR. Z. A. AHMAD: They are really
interested in projecting their own
reactionary outlook, in reversing
basically the policies of the Govern-
ment, the policy of non-alighment.



5697 International

SHRI DAHYABHAI V. PATEL:
‘Which is another name for Com-
munism.

DR. Z. A. AHMAD: I never in-
terrupted you. I do not interrupt
anyone. I do not expect that 3 Mem-
ber of your age should shout here like
a child. He is really interested in
pushing his ideological positions, I
do not call them ideologica] positions
but some basic class positions he holds
in the sphere of international politics.
Mr. Swaran Singh very correctly

asked him, “What is the document
vou are reading from?” 1 have a
strong suspicion that the documents

which a person canont even read out
properly are written by some other
-agencies, and they are agencies which
can provide him with all informa-

tion about Korea, about what hap-
pened 20 years ago in India, what
happened in Israel, and all that.

All those documents are given to him.
1 pity him that he cannot even read
them properly. That is unfortunate.
‘The leader of a party sitting here can-
not even read out a document that is
supplied to him by somebody else.
This is unfortunate. (Interruption)

Mr. Patel talked about Communist
tactics infiltration, sabotage, and so
on. I think he is properly briefed by
the C.LLA. because he knows much
more than I know. I have been a
member of the Communist Party for
thirty years. I do not know as much
as he knows. So in his greater wis-
dom he has spoken. I do not want to
say much about all the things that he
said. I find nothing but his “master’s
voice” in what he says. Therefore,
I do not take him very seriously.

Coming to the main problem, the
problem of West Asia, the West Asian
situation, the West Asian war as it
has developed, I am really surprised
to find that some Members opposite
shake their heads very violently in
agreement when gentlemen like Mr.
Patel start speaking. I am really
surprised, and there is a young lady
sitting there who was in absolute
agreement with Mr. Dahyabhai Patel.

905 RSD.—5
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AN HON. MEMBER: Which one? °

DR. Z. A, AHMAD: I am really
surprised. After all even the ruling
party has a background, has a tradi-
tion, has an outlook, and if you are
divided against yourselves that is a
very unfortunate state of affairs.

I submit that our support to th2
Arab World in this conflict is abso-
lutely consistent, not only with the
international policies that we have
pursued so far, it is consistent with
our traditional anti-imperialism; it
is consistent with the world outlook
evolved by our national movement
during the last 40 or 50 years. There-
fore, if there are some members of the
ruling party who set aside that great
traditions of the national movenient
and start nodding their heads to all
sorts of claptrap of Mr. Dahyabhai
Patel, I think they are not really true
to their traditions. Have we forgotten
history? When the Arab people were
suppressed and oppressed, when for
the liquid gold petroleum, the im-
peria'ist powers enchained the Arab
world, set up puppet Governments,
crushed the liberation movement of
the Arab people, and when the new
renaissance and resurgence of the
Arab people started  hatched con-
spiracies in order to crush that re-
naissance and resurgence it was
Nasser who led the Arab renajssance
He gave to the Arab people a sense of
unity, a sense of solidarity, of anti-
imperialism, of fighting for their
freedom, of standing up and
facing all oppression and he gave
them the confidence that they as a
nation and people shall live and exist
with honour in this world. We got lied
up with them. We got linked up
with them. Our struggle and their
struggle against imperialism was one
basica'ly, indivisible. Therefore, we
stood by them and they stood by us.
That is a historical reality. That
Mr. Patel should not forget. This can-
not possibly get into his head. When
we talk of solidarity with the Arap
people, it is this background thal we
have in mind, it is this hard reality
and a common future. After all we
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in independent India have to stand
up and fight against the imperialist
conspiracies in the world, agaiust
attempts of imperialism to create ten-
sions in different parts of the world,
against policies of neo-colonalism.
All this is there, and it is a similar
struggle that the Arab people are
waging.

The State of Israe]l was createq at
it time when many people thought
that it was good to give the Jews a
Place under the sun; let them live, let
them exist, because they as a pecple
were tortured, they were people
massacred by reactionaries, by
Fascists, all over the wor!d; and there-
fore, it was a natural desire on the
part of all progressive people that
they should have a place under the
sun. But what has happened siuce
then? After the formation of Israel,
this State became an instrument in
the hands of imperialist powers for
hatching conspiracies against the
growing tide of Arab nationalism.
This State became an instrument in
their hands for crushing the libera-
tion movement of the Arab people.
Soon this State became itself aggres-
sive; because it was an instrument of
imperialism, naturally its character
became aggressive, It started expand-
ing, it started hitting out,
penetrating here and there.
And as has been very well
said by our friend here, the hon.
Dr. Anup Singh, it was about 28
times that Israel was warned by the
United Nations about the 1assive
aggression, it had launched. Migra-
tion on a big scale was started. The
Arab population was pushed out of
Palestine to other areas; they were
dispossessed, pushed out, tortured and
killed, with lakhs and lakhs of re-
fugees uncared for, dying like flies
on the borders of the Israeli State.
Gradually, this State which was born
out of a sense of pity for .the Jewish
people—a really good people—who
had suffered became a monster in the
very heart of the Arab world. Madam,
we have to recognise this reality.

2 pM,
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Now, we cannot also forget the fact
that in 1956 when the French and
British imperialists started their
aggression against the UAR, it was
the Israeli rulers who were the first
to advance and penetrate into the
Veninsula of Sinai and wanted to get
hold of it. It was a record of aggres-
sion. Coming to the latest develop-
wnents, can we deny this fact that
aggression was committed by Israel,
that there was proper preparation for
the commission of that aggression,
that a warlike atmosphere was creat-
ed that threats were held out and that
a whole plan was laid in order to start
an unprovoked war against the Arsb
people? I have not much time but I
may tell you that the bellicose state-
ment of the . ..

SHRI P. N. SAPRU: The articles
say that.

DR. Z. A, AHMAD: I need not
go into details. But the fact of the
matter i3 that after all the statements
ind pronouncements and announce-
ments made by the Israeli leaders,
¢ven U Thant had to condemn those

announcements. I will read out one
statement of U Thant. It was on the
16th of May:

“In recent weeks, reports ema-
nating from Israel have attributed
to some high officialg in that State
statements so threatening as to be
particularly inflamatory in the
sense that they could only heighten
emotions and thereby increase ten-
sion on the other side of the line.”

Later on, the Secretary-General
says:

“There have been in the past few
days persistent reports about troop
movements and concentrationg par-
ticularly on the Israeli side of the
Syrian border.”

Now, these are facts. I think my
friend there will not recognise these
facts; some others will also not recog-
nise them. But these are indisputable
facts to show that Israelis commit-
ted aggression, that they were the
first to shoot, that they had well-laid-
out plans, that they were fully armed.
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All this aggression which they
mitted, cannot be denied.

cuI-

Now, it is said that the Arab peopls,
the UAR, wanted to stop the Isracli
boats in the Gulf of Aquaba and in
Tiran and that this was the initial
provocation. No, Madam, the real
fact of the matter is that strategic
materials were being sent to Israel
through these waters and the UAR
wanted to stop the supply of those
strategic materials to Israel and there-
fore they said that they would not
allow those ships to pass through
those waters. That was an act of self-
defence on the part of the UAR.

DIWAN CHAMAN LALL: In any
case, it is their internal waterway.

DR. Z. AL AHMAD: 1 am coming
to that. In any case, it was an act
of self-defence and an act committed
in an area over which the UAR has
dbsolute sovereignty. You cannot
question the sovereignty of the UAR
over the Gulf of Aquaba and Tiran.
In international law that is unques-
tionable and it is their right. If they
think that there is a neighbour who is
going to commit aggression, who 1s
getting strategic material from other
countries and that a war plan is
being 1aid, then it has every right to
prevent it, especially when that area
belongs to it. How can you object to
that? Therefore, Madam, this is the

position. !

1 will not take more time. But I
would certainly say that everything
that Israel now claims is the fruit of
her aggression, not only of this
aggression but of earlier aggression
also. The fortress of Eilat—it was
through aggression that Israel got it.
Now they claim the Port of Sharmul-
Shaikh that they have occupied and
they say that they propose to stay
there. That is a fruit of their aggres-
sion. Would you allow one small
State to go on committing aggression
after aggression and depicting the
whole situation ‘as i¥ it is an innocent
victim of aggression by some others,
who were seeking to annihilate it.
Who ig going to annihilate Israel?
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Who is so well equipped with Ameri-

can arms, with British arms, with
other imperialist arms..
SHRI BHUPESH GUPTA (West

Bengal): West Germany.

DR. Z. A. AHMAD: Not only are
they well-equipped with arms but
actually they are acting as a militant
vanguard of imperialist aggression in
that area.

Now, Madam, I will just refer to
the question of the survival of the
Israeli State. “Oh! Poor Israel is
going to be annijhilated by Nasser!”
There are people who say this after
shedding tears. I am sure Mr.
Dahyabhai Pate] weeps every night
for poor Israel which is going to be
annihilated. No gne wants this. I can

assure Mr. Dahyabhai Patel and all
those people who are so much
worried about Israel that no-

body wants to annihilate Israel be-
cause Israel is also inhabited by com-
mon people from all over the world.
They have got their factories, their
farms, their homesteads. Who wants
to annihilate Israel? But, surely, we
want to put an end to the aggressive-
ness of Israel; we want that Israel
should not be an instrument of im-
perialist aggression in that area; we
want that Israel should not be the
base for imperialist conspiracies
against the rising tide of Arab natio-
nalism; we want to put an end to all
that. Let the Israeli people, the
Jewish people, in Israel lead a peace-
ful life with their neighbours, come
to an understanding with them, pros-
per together, live together. They are
culturally very close to each other.
Many of them speak the same langu-
age. Let them live together. But
surely world democratic opinion, pi‘O:-
gressive opinion, will never tolerate a
State which is a gangster State, which
takes up arms on behalf of imperisl-
ism and tries to annihilate the rising
and growing Arab national —move-
ment. Therefore, I can assure Mr.
Dahyabhai Patel; let him feel ré-
assured ang let him not shed tears
about the future of Israel,
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Madam, I want to say only one or
two things more. A debate is going
on in the United Nations. I think that
on the whole gur Government has
taken a very correct position and I
congratulate our Government for that.
They have asserted the solidarity of
the Arab people and the Indian
people. They have stated that Israel
has been aggressive; they have under-
lined the aggressiveness of Israel,
They have defended the UAR. They
have categorically stated that thc
aggressor will not be allowed to re-
tain the fruits of aggression. They
have also demanded that the Israelis
should go back to the positions cecu-
pied by them before the aggression
started. But along with that, I want
my Government also to say, in what-
ever manner it chooses to say— but
it must say—that there is a hilden
hand behind Israel, that the Ame-ri-
can and British imperialist forces
are there, that they supplied them
with arms just as we said in the case
of Pakistan that it was the planes
and tanks supplied by America that
enabled Pakistan commit aggression
against our ountry. We should also,
in all fairness, gstate frankly and
candidly that there is a hidden hand
behind Israel that gave Israel that
strength. Can we forget that nearly
500 planes were sent there? I think 1
have got the figures here somewhere.

DIWAN CHAMAN LALL:
hundred.

.

Four

DR. Z. A, AHMAD: Four hundred
American planes were sent to Israel
just on the eve of the aggression
committed by them. Seven squadrons
-had already been supplied by the
Americans. And millions and milliong
of dollars worth of arms were sup-
plied by West Germany during the
last 15 years, Can you forget this fact?
Therefore, we have to raise our voice
against this imperialist conspiracy,
-so that hidden hand to exposed and
got hold of. According to our tradi-
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tions, let us clearly and categorically
understand that an American and
British conspiracy has been hatched,
that they have supplied arms to Israel
and are responsible for provoking
this trouble ang that they should
fairly and squarely take the blame.
(Time bell rings) Two minutes more.

Now, Madam, the matter has to be
settled. We must stand firmly and

take a clear-cut position that the
Israelis have to go back to where
they were before the aggression

started on the 4th of June. They have
got to go back. They will not go
back easily. We have not to vacillate;
we have not to compromise our
position on that question. After al},
there are big forces in the world
which are taking that position. Is it
not an ordinary thing that the Soviet
Union and many other Communist
countries excepting China—well, 1 do
not include China in that category at
all—are taking a very firm position
on this question? The entire Arab
world, progressive forces all over the
world, the peace-loving forces are
taking that position. Therefore, there
cannot be any compromise on that
question. Israel has got to go back.
It may be a long-drawn out struggle.
It may take time because, after all,
the puppet Israeli State is not going
to give in easily because their
masters are there, They may not
allow her to give in easily. There-
fore, the struggle is to go on. But I
am confident that we shall win.

Here in passing I will say only a
word or two about China. Lately
China has been again taking an
aggressive posture. I regret to say
that a big country like China should
take that position. Madam, China
sayg that when the war broke out in
West Asia, when aggression started,
the Soviet Union did not rush to the
help of the U.AR. It is very strange
that a country like China, which had
in the past peaceful {fraditions, today
is acting objectively in support of the
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plans and policies which are advocated
by imperialist powers. When the
problem of Cuba came up, they
wanted to know why Khrushchev
dig not fight with the Americans.
When the U.AR. and the Israeli
question comes up they ask why the
Soviet Union did not jump into the
fray and started a world war. I
think this posture is consistent with
the present outlook of the rulers of
China. They want to bring about a
world conflagration somehow or other.
Madam. we have got to condemn
that attitude. We have got to disasso-
ciate ourselves from it. After all it
is the Soviet Union that not only gave
moral strength to the U.AR. but also
gave her abundant material help. All
the arms supplied to the U.A.R. were
from the Soviet Union, Yugoslavia,
Czechoslovakia and other Communist
countries., If due to the aggressive
acts of Israel, due to their treachery,
those arms should not be used, how
do you expect the Soviet Union to
jump into the fray? China wanted
the Soviet Union to bring all its jet
planes and start a world war. That
is not the way. That is not how a
big, peace-loving power behaves. I
think the attitude adopted by the
Communist countries wag good and
correct. The attitude taken up by us
was good and correct, In unity with
all the progressive forces of the
world, we shall stand for achieving
the basic rights of the Arab people,
against imperialist aggression
launched by Israel, against attempts
to redraw the map of Western Asia
and for peace for the peoples of the

-

worlq and for the progress of
humanity, I think we shall put our
full weight on that side. Due to
pressures—internal pressures of

Mr. Dahyabhai Patel and other re-
actionaries in India, and external
pressures of imperialists—let us not
vacillate or try to compromise our
policy. If we take a firm stand we are
confident that we shal] succeed.
SHRI B. K. P. SINHA: Madam
Deputy Chairman, I had better begin
with a problem with which we are
more immediately concerned. It has
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been one of the weakness of the
Indian character ang the conduct of
our foreign policy also to be busy
more with others than with orob-
lems that immediately concern us.
Madam Deputy Chairman, China is
the biggest question mark in the
comity of nations. That question
mark has assumed gigantic propor-
tions after the test explosion of
hydrogen bomb by China. Madam,
Mr. Lapp, one of the eminent nuclear
physicists of the world is of the view
that by 1970 China will have a com-
plement of 150 atomic and hydrogen
bombs and by then it will have deve-
loped an offensive delivery system for
these bombs, They may not be very
sophisticated  but they shall be
effective enough.

We know, Madam Deputy Chair-
man, that for thousands of years
India and China had been at peace
with each other. Even for nearly a
decade, after independence, after
China became Communist we lived in
peace and amity. But thereafter our
relationship has been extremely un~
happy. In view of the growing
strength of China I do not know what
we propose to do, When I try to find
out the China policy of the Govern-
ment of India, I confess I do not know
what is our policy. I doubt if we

have a policy in regard to China at
all,

-,

Madam, we should have, as I have
already said, better relationship with
a nation which is our neighbour and
which is getting more and more
powerful as time passes. I can tnink
of only three approaches in our
foreign policy towards China. I hope
hon. Members will not get excited
when I say that one line of approach
is that we try to mend the broken
bridges between India and China. We
have got entangled in certain cob-
webs and we do not find it possible
to get out of that. I do not say that
is the only approach. But that is one
of the approaches that is possible, I
am sure the leaders of China or the
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peopi‘e bf China would be equally
anxious tg mend these bridges.

Madam, I am remindeq when in
1965 the President of India went to
Rumania after our war with
Pakistan, the Chinese Ambassador
was demonstrably present on all
suitable occasions. He was present
at the airport to receive him. He was
present at the airport to give him a
send off and he was present at most
of the official functions. That was
a hint that China was not averse to
mending the bridges. The then
President of India, thereafter, made a
statement that we have to improve
our relationship with all our great
neighbours with whom our relation-
ship is not very happy, namely, China
and Pakistan. But that line was not
pursued. And when some people want
this line to be pursued the reply is,
“Well, the ball ig in the court of
China and it is for China {o take the
initiative.”

But this initiative can be taken by
third parties, by neutral forces, by
forces in the world who want that
India and China should live in amity
angd peace. If such initiative is taken,
I do not see why we should reject it.
That is one line of approach, but that
line of approach, I am afraid. we are
not following. The other line is: we
build up our own strength commen-
surate with China, at least build up
nuclear weapons. When people talk
of it, we are told with great pompo-
sity by people who should know
better, that atomic weapons are not
weapons of offence or defence, hut
they are weapons of destruction.
Well, it is a great truth, the discovery
of which is comparable to the dis-
covery of our great forefathers
“Aham Brahmasmi, Latwam Asi” 1
would like to know from these
modern political Newtons or political
Einsteins, who propagate that these
are not weapons of offence or defence
but are only weapons of destruction,
which weapon of war is not a weapon
of destruction. Is not a shell a
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weapon’ of destruction? Is not a
bomb a weapon of destruction? Why
do they close their eyes to the lesson
of history? It was because of two
atom bombs that Japan capitulated
six monthg or one year before it
woulg have capitulated. Therefore,
to say, in the face of all this, that
these atom bombs are weapons of
destruction and, therefore, we do not
go in for atom bombs, is in my
opinion to advance an argument
which, I am afraid is not convincing
even to a child in this country.

Next. we are tolg that this is the
lang of Gandhiji, it is a land of peace
and, therefore, we should not build
up atomic weapons. Madam, if the
land of Gandhiji can build huge
cannons, huge bombs, huge tanks,
fighters and bombers, if Gandhiji's
philosophy is not violated by these
endeavours, if the culture of India is
not set at naught by these endeavours
than I do not gsee how the manu-
facture of atom bombs will make a
Jdifference. There is a proverb,
Madam, “once bitten, twice shy.” But
we are acting on a different basis.
The  basis is “once bitten, always
complacent.” We are complacent in
our dealings with China. We neither
try to mend our fences, neither we
try to mend the bridges that have been
broken, nor do we want to build up
our own strength. And we are told
that the Chinese threat is ideological
and not military, Ang this is being
told even after this country was
massively invaded by China and
humiliated in the way that it was.

The third course is that we get a
guarantee, though in my opinion, no
guarantee at the present stage of
world development could be a viable
guarantee. No nation can rely on a
guarantee from foreign powers. No

nation can rely effectively on a
guarantee even from the United
Nations or through the United
Nations. But even then there is
something in it. But we rejected
even that. I would like to know
from those who are in charge of
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«eonduct of the foreign relations of
thig country with China how they
propose to meet the challenge of
China. My own feeling is that even
now if third parties. if others, take
any initiative to bring China and
India together, our reaction should
be positive, But then we watch help-
lessly while China grows in strength
and it seems we feel lost. Our atti-
tude seems to be the attitude of a
person in g family who finds that
one of its members is on the death-
bed and no medicine can save him
and helplessly watches the death of
."that person. Our attitude is the
-attitude of a person who swinms in
a raging torrent, gets exhausted, does
‘not know what to do and gets drown-
-ed. Therefore, I would like to urge
on the Government of India to re-
orient its policy in relation to China,
‘to bring fresh thinking in its approach
towards China and to evolve some-
thing which will give this country
security. I have indicated three
approaches. I am not fond of any of
‘them. JIf the Government of India
"has a fourth approach which can
ensure the security of this country, I
shall be happy. But the way in
which we are going, I am afraid, we
are moving towards a situation which
is not very happy.

Coming, Madam, next to the issues
‘that have arisen in West Asia ot the
Middle East, I believe in a policy of
‘friendship with the Arab countries.
“The Arab countries constitute in their
totality g large block of human
population, a large trading block.
They are guarding one of our flanks.
Moreover, one of the vital arteries of
this country, the Suez Canal, is in
their possession. In the circum-
stances, it would be madness, simply
‘because a few Arab countries ruled
by reactionary regimes take a stand
against us, to hit all the Arab
countries, Therefore, I believe in
the policy of friendship with the
Arabs. But here my agreement ends.
‘1 feel that the projection of cur
friendship and the implementation
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of our policy of friendship some-
times is not very sophisticated.

Madam, friendship and subservience
are two entirely different things.
While we support the Arabs in all
that is just, there is no reason why
we should insult and humiliate the
Israelis simply because that would
please the Arabs. I am reminded of
that incident, Madam, when the
President of Israel, an old man was
passing through this country on his
way to Nepal. I do not think that this
country’s friendship with the Arabs and
this country's policy of non-align-
ment would have been affecteq if
we hadallowed him to stay for a night
in Delhi. But we didn’t. We allowed
him to go to Calcutta and then we
placed a few cars at their disposal.
And after he left, we sent 3 Bill of
Rs. 400 to the Consul-General of
Israel. Is that an exhibition of
friendship? I am afraid, Madam, I
would consider it an exhibition of
subservience. There are other
instances which come to my mind.
They were going to celebrale their
national day in the Ashoka Hotel
And anyone has the right to rent or
hire a room at the Ashoka Hotel.
But the External Affairs Ministry
intervened at the last moment and
the reservation was cancelled.

SHRI A, D. MANI: Last year.

SHRI B. K. P. SINHA: Yes, last
year. Recently there have Yeen
incidents. I do not want to relate
them. Therefore while I accept the
basic soundness of the policy of
friendship, I must sound a note of
caution to the Government of Indiz
that they must project and implement

their policies in g more proper
manner. Madam, my fear is that
because of the crudities of these

incidents that I have related, the
danger is that even that basic, correct
policy of friendship may be affected.
This is really a civilised. country, We
may not be very powerful. But we
are civilised. We feel if such insults
or indignities are offered to anybody.
We do not like it. And I have found
that the country hag a feeling that
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we are not behaving properly in
certain matters, and my fear is that
if the people, whose will ultimately
matters in 3 Jdemocracy, want to
throw the bath-water of these crudi-
ties, it is just possible that the baby
of friendship with the Arabs may
also be thrown away.

Therefore it is in the interest of
our policy of friendship itself that
while we exhibit our friendship on
moments of importance and crisis, we
exhibit or project our policy in 2
proper manner.

Lastly I feel that the solution of
the Arab-Israeli problem can come
only by acceptance of the existence
of Israel, None of ys want peace +to
be disturbed in this world. There
are many arrangements which have
come out of force, I do not want to
mention them. There are many other
States which have been born ouc of
aggression and fraud as well s
chicanery but then, in the delicate
- balance of power to-day, 1o ‘ry o
disturb any State, to try to annihilate
any State is to »nargain for a
world conflagration, 7.y is 1% that
we support many :icwigements  in
Europe? Why is it .:al we support
many arrangements aear about
home? It is because we do not want
to disturb the world peace and
stability. Therefore, the existence of
Israe]l has to be recognised and we
have recognised it. Equally import-
ant is the issue of the Arab refugees.
I feel that it has been cruel on the
part of the Government of Israel to
oust from their hearths and homes a
million of the Arab people. Tt is their
obligation to settle them and allow
them to lead a life of honour, a life
of human rights in the territories
which they were occupying before.

Lastly I entirely endorse the view
of our Government that aggression
should not be rewarded by territory
and therefore, no settlement would
be just and fair, no settlement would
be able to give peace and stability to
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that area unless the armies of the
two countries withdraw—but here it
is only that of Israel because Israel
intrudeq into Arab land—to the posi-
tions they werc occupying till 4th
June, Only th~t solution can be a
viable one, I have nothing to say
about the general problem of non-
alignment and other things bt let
me again, in the end, say that I do
not consider any foreign policy or
for the matter of that, any policy to-
be permanent and immutable, It is
futile to talk to-day in context
of present world forces in terms of
alignment or non-alignment. Non-
alignment or alignment was a profi-
table concept on which we could
base our foreign policy when there
were only two power Dblocs. The
power blocs are not only breaking
but they have broken. The NATO
alliance has broken and between the
Warsaw Pact countries differences
have arisen. There are some break-
away and expansionist nations like
China which are not amenable to
discipline either of one bloc or the
other. In such g situation, a nation
must think of its security on the
basis not of the slogans of alignment
or non-alignment but on a basis which
suits the modern balance of forces.

N WIATE dwwE @ies]
(wem w3w) @ Swmamfy oY, faiw
qET ¥ A A FEQqr @ g ag FTh
s g foad @ 33w Tifg T
W XA FY T0% qa9 § ¥41 Afq
g IEr 9+t FAT 1 FfeT ot g
T 9T § IqHT 3@ g F9 & aral
®T THT AT 7 gAY &

Ty g # 7g fadew o
aga § 5 fr oft 3w Y oY fdw
AfT &t & g aFr wighe Afy #7
fomemm @ & 1 fadw Aify #
waT A @ G S g Ay ARy
IR AT IWI TG | gETS
WRHRAGTL? AW E @OST
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frem & ae @ 2w #§ el waad
fet TS g AR F A ¥ AW
ggar g T U g SANEs
FY a0 A, AfET GASER F oI
TR T AT AR 39 Afq w1 @rgera
frg g | S axg & Q@ W1
firger AfT & gowr s GrEeTT wTHA
qac war g+ fraw Aifg F A #7
gara @ Gar @ fr ogw dfwe
T @ Ty § B ogura Aify e
¥ IR, AT-USATEAER & SO A
¥ v gw WY ARd §; & aEl
=gy § i & 77 &), W g Ay
arey ¥ fr aw e s ¥ 7 faey,
FfF 9 2% OF F9g FT AUA @ AT
gfte & Faww & wwdt Aifa & F
ot Fw ¥ A ¥ A ) afEe g
wm frar 7 wmg evwfor ffe
mex &, ST § foud FT A AW F
gty Fafus dey wvfaq & qar
aqd ® afoqeres (vacillate)  FQ@
R o IR Fog ¥ A
Fez ¥ v § 7, Afe ag FT AE QT
fir awiy W & et i 1 Avfa =8t
2 o< 3w & fag o #i9 dy Rww Afa
T=E! & WA@Y Fer § fF gw W

o gfaT 3 dreer g1, w1,

st g wg fam a0
fergeam & aR & o1 TF qqT AT
fr ag 3w 3@ #T GFAT B, 3AAT F
FTSt F1 3F aE ¥ g T ql 8,
& ST &EH &1 775, | o7t fgegear &1
% Aged & &ar | F &1 ag FEAr
g f5 o= dfeq ST agT AT
et & 3T gaw o g Rfww @ifa
# UF FUT 9T, UF qEA AT, A
oot #y afcheafa § a1 gqw an w8
e AU A # fergee @1
gard fadw Aifa & Frov A T
T ag HeEerd WX HHAT AW g AT
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AT A} TATEEE AR § gATY efre
ug R % &% @1 wgw o g wa
a1 FATY T & Agr At A, afe
arr ag gfufeafa & nd § fF ew @
3 g B F aranE WY wA T
# firt o £

AT GHET I F IR FATY
Aify 7 g 9uwr W=t w F oy
aFa Agl g | & faw 9 amr
M | S ST SEEd I § 39w
gty § €Y # 7w fomme @t 1 g
oger aY, Aot Fee ufvrar § o affeqkat
g 9 AR ¥ gnd ;A g
arfed, @@ @@ o & FfeT Wi
% foawr avarfag @eeg 919, e &
2t et o gerEe ot mw A g g
SEH! A9 G FEF G | GHATA TF
T ¥, AAERT AW AT WA g,
IAH] G FIT FT GG AT SR AT
FIA F qT FIS ALY TEAA | G
ﬁ%grmi fﬂﬁﬁﬁ%ﬁ?m&a
FI @ FT &% & AT SE oFde
FAFTEF L AN w7 &
frdl ez #1 TFETT FTA AT OgF
e g anfed afe o et 3w &
FoR wafer AT S g, 99 IEwr g
W @A} # U3 o § @Y 97 A
T AfEgd ! cH Fgd € fF o A
gk faa & oiT gw sam e 5@
g o gt awres anfae g, swifes
21T & 1 i 5 wE T F I wmE F
FEIT A & Sy feg gar g R
o e & for ¥ 98 s gewy
g¢ & fr g &1 wt frahor g,
FHUEH gAY faot § TF q<g 7 Fer
T GAT FATE, TAHT gH T HH
@1 o SR e w A
TEY & 98 wFEden #1 It IHTT A



SIS International

[ e R |ieEi]
gat 1 @ g 72 2 fF ag T@Ea
&9 F GEH FI B AT F3 | Afwq 58
fFax ¥ g qexaay #r Afy qwm &
FAT, OF q@ A HE F q|w ¥ AT
g7 A awg § g 99
(A JATIES AX T FAAR G TR |
# Y FgaT § AT LT H AT gAY
q: feqfe 8§ ag AR &7 7 fE”
t, aiq wd AW o faay aeseTd
A8 FIT § ITY WY SATRT qIHI EH
FEEAF WY | TR AW
33, 7 TO0ET F 9 F Hgq AT T
7E & a8 ¥ Sa AR afcfeafaat
F qa F TAER AR S &
AT 97 A AQ, TT TGT A=W I grav
AfwT S & A9E gE N g A& F
qst § & ; faar T gaTger 1 waageee
fipar, gaee 3 #EF T @, wraEt &1
g7 1F 2, IENHLET §, gaT fadr
& 7 Fgd T JATRES A | yEE
w fgmar . ..

AKBAR ALI KHAN:
Israel was

SHRI
Nobody denies that
aggressor,

WY IRWIT TEEA W@RFT ¢
F wEar g AfET ag FES w oA
graeEFaT 9 7

SHRI AKBAR ALI KHAN:
Israel admits.

Even

W TATAE FETOT AEFT T
R W ¥ wfeea &7 ffor gem——
¥ ag qoAr Avgat g i s H/elt S,
§ qgr 481 g€ &, 7 w7 91w F wfawr-
gy T g3 off, TAHT w@eHe Wi g g
faak ae ¥ ag7 ae-faae gor g—
gl Seai waq Ao ¥ w4 & fwm
gxg gifeeam T weET gg o1, S9t
@ & WUz T W WTETEE § |
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foe 51 gATER OF wier a4 g d-
‘T feaege’ F1 AvreT &9 o
g Iy g arfee WL L.

SHRI AKBAR ALI KHAN: Nobody
denies that Israel was the aggressor,
nobody. Even Israel admits it.

=) TRTFT AT GG : I
q3g miveqe ot FEraT g & |
o o anfeeearr a@T a7 s aww gw
WAy A fr e WH A oI @
ST WL W s gw o g at
B JEFT EET FIA § | g9 G AR
fr afeeam & oo @A werd @
W M EF AT WS gay FATY @Al
TEI § WINEH AR e § F
TR OF B FETH § AvEET
Wf\@'ﬂq\z T | gW WiE-
®|H F @A FAT AG AT &
SH ¥AIT EH TR F qX H
Wi FEm Wew ¢ fF A oo g
9 JIEET A%Rq FT @ g1 fae
THAWH q@ F g7 39 weA
FC W, gawm ¥ fau e ¥ g
M, 59 qAE F @ Fo AT W
FOWWT 9T [T E 1 AU
§F al § o garq Ay adr gf &
FEEE TG E g H AW
FATFT QO q@ q wwfrar &0
AfFT o@ gr Ede # ¥, guR Y
qiffeam A gaer faar, 9@ w|@ U=
I @ T Y | 9 GHY SR Tl
fir forgram & wifr & sy @iww
fPar g 1o g™ ¥ 99 s amet A
TR ueAfgE &1 gafaae fean, g
FATATE ATAL 1 AT TAG HT JE AR
g g fwan, @ fedfy ot w<
R A MRE g AT |
SHRI S. S. MARISWAMY

(Madras): On the other hand they
supported the aggressor., They sup-
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porteq the aggressor. They supported
everywhere.

S ATAT A T4 @ITHT ¢
gAY S faar O €Y <" T} F Wt
& fog gamgds dww ¥y @ AR
I AT & @Y ¥ gare i gae
AT AU AT | T gH Tg T & (5
TAGT FESIT &, T gATQ S Ay g
TR oY 98 JTCAAT HT AT AT A7 |
FaitE o7 5 gh o farer o q o
gy g fafaed &1 ammw A
M T qE F1 F3 I 90T 8 |
™ AR T gAY @EAER MT T
FI9-I0A 39 TG FT T&q19 987 IX @
far &1 o faom awg @y wwEl
FT T8 AF T IRTCHT BT AT F f&am

HUST ﬁ't{ﬁ? m%:the government of
India rushes where angels fear to tread.”’
39 JIE ¥ EAA SAEAGTE a8 ATFTHE
AR F ogw fwar 0 @ § waAm
Agar § g qeemr &y
Ay 67 2 5 gy foo o=@
arEE &7 & 9 faar 1§ ag wEAn
|rear g % gaT S weaT & ary Ay
arferft & 5 oF qTE aifer § AR
TG A gaT Y qrfeEt @ a8 e}
ot FaarT g AT agT W Fast &

T H GHT JAT A F q7 I Fgef T
FTETE | 7 TAR OF WA qEed
awg ar fF 15, 209l § gwTQ
FE et T FaRFaF @ §
T 1T F ar & F18 arferdt & Ay
g9 10, 12 A ¥ A &y
FATSES A FT dEeq A ¥ Ry
FTAT FQ A G & | e s A A
TS gAF! 910 aE A arar faar [
et oY T ¥ FT I waT A
@R | e O e e 3w
< 7 g faga e, safag e @

[ 28 JUNE 1967 ]

Situation 5718

T FraFy ¥ @A ¥vaE A it
feiriey % g% wrcarzde g wifey
a1 g S oA FG T @ foogER
friaer fray, AOARA A TG AR
fer uF =g wE AT aF @9
ToAifast #§ ®@1 & gar ! 9w ¥
1T EAY TqN SATET €S Far fAay ¥
for gw 2T aaa ferdy ST WS W &
IR T T (z'nterrupzions) 7qqd gH
ars ArE F AT O § | OF JEET 91
T G IATTE & AT T H |

ot TEIT T ;@A mT T gH
frdt < g s F AR e €
T agi #T TATHE FIFCAFWG |

t WAFE W@ @iIFT ©
WA A g v g fF S
HAAT  TT AT F AT BT AT W
& 980 &7 AT Wi e § w15
YT G gAY g #F gt F AT
7g 9gy & f feey gwre famgearT 9
Foort ¥ far ww | fgrgew OF
wgfaa OeF §, 3T Saw @<l
wfam s ST SEAT HOw AT
F7 foar wma | &fFR & g FE
AT g fF e F 941 § 299@
R AT FETAERT & 1 AE A FGT
fordt g Tea A1 AEIT AG FIARAT
g, WHT A FARA 1 A @
aFdT & fr ag gam saoradie WY g
THRFTET FT HIST FLL AT GH FLL AL
qZ 9T AAAFAT HAT R | AACE
feree<fo  amm W § AT Tg
fafrzdfs & a9 @A g WT
AR Tag 1T AEfeamst o
qETT AT AEAT & WX A AAE
foF gAX 3w & FX IR gwer fwar
TITEATA 14 AT T A A FN
A Tt § FT AT & | TF §F Tl AL
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[+ R QA GieFT]
WY gE g AW Fary SR AW

F Aferw M AR g g =
gasr gaq fad fear o

# agf aT 3w T #Y 418 fe=mr @
At § 5 AT g Wi #% A
¥z g ) gAE faar ot f5 W
FT F HUAT 9SF AT W g, q|r 9%
LTS FY QAT FT @1 7, AT gH
A Fgal g q fgEm GO
aifgd 1 S@ @WE g gEe &l
ML I F s oW g
o7 Fer 5 agr 9T 3 AT IHE H
g Agl ST @ 1 gWd IA9 Fel
foF 7 T W AT oAgh
AR AT H T A g | a1 g
N M7 ¥ Fgr W@ 5 w9y A7 9w
o TG B | gW AN aTAmE g,
g @< 48 ARd &1 WX a9 & 79
A A a9 FW & | AfFT gArq
Jarady &1 aferH wm g ?oEd
1962 ¥ 17 7 #AIfgw FaoW  #T
fgar @@ g ALHT A A@ gAl
M7 BT SE9 T ST # q919 H¥
axs oW faar | Sad S W S
FCW AT F IS AMgT A a8
3T TG 9B |

=9 & T ST W FTCF I4T-
g § WY HOF WA [T AvEar
RECIECIE I CIE IS I
9y gaq  fgrgeantaat & #2 gq wEl
FY A €1 47 | 3@ AW@ ¥ I g
ard U T T A | AL AGY, T &Y
SaT 3 6T aTE § g el &
M gEaeIR g § € frar o dfee
A &Y 9 9, AR & eF ax
3AF  wEEEl F HITF FEAT A gAR
QF gfad FHATE B oere A faar
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sl % 9§ I ¥ faeg g
FLHT O FEAE A8 B )
wiasr § g ST awsr Y s
ar T8, 3 IR § FB @I Far AT
AT & | av § ag Fg S §
g s afgafer #t g & 3@
FAMIT AT g, SET A awg F A
AR 4 W qIE FT AT FI
@ e | I Ak # afworw ag gar
ff 20 ai F g WA @
TFTERA qIX T AT Y AT T
qF AT I A9GT g1 9% § | AL I
F AT 50 FUE & T 4 glwar
g el & garw dfemw gW ¥
qE W WS AT WA g &
BE-AE W § o godr falw Aifw
FIATE A TS |

79 § UF 99 foseq & d@ g §
Fg T AR § 1 g qiEf &
AT FE A ¥ T ¥ ey av fE
Wt ¥ fead #1 0F awy @ FY
g @ w@ 91 WifF STF @g
T T AT | W g G o 3w
Fyfmdemefrag waw F
AW W ARL EE F ET F W | AfwA
A AT FEEE WX AW
F frafan § & o @y, foom awg
TSl @Y WIT SEHT AT AE @A
f& orsi g foemad 1 a7 g9 twd
F fAa WY § W IaST g Ty e &
f& e dfear & feamr ¥ gard
T F RS FW@ #Y a|q o
& 1 997 ag o ¥gr @ fF wg gAtsds
e ¥ fasmm &7 @at™ s A1 aFar
q) @ F ag N wgm g g fF
AT AT T TG F qa@ F)
f |9 FTAT Hfgy A1 SAFIS
FGI oAt & qq g g -9 fagw
ffd F g @Fq 1 @) AR AT
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ay gg 2 fF zurd S faRw Afq
g3 IF AT Afgaqaf g gafag
AYETC /T FEAY g9 AT A1 agEr
Tfgd #te gt Afy mfear <@
afgr ot drg @ Gifd 9t safa
AT g as ww A
BT Tfgh, Fasr &1 Afg TG &
arfgd 1 zFAT & A frdew w0

_THE DEPUTY CHAIRMAN:
Mrs. Yashoda Reddy. On the
Congress Benches there are eleven
more Members who want to
participate.

have only ten
All must be

Therefore we can
minutes for each.
accommodated.

SHRIMATI YASHODA REDDY
{Andhra Pradesh): Madam Deputy
‘Chairman, the hon, Member who
just preceded me has in one word
said that the whole of our foreign
policy has been at fault, that our non-
alignment policy has been all wrong.
I would like to tell him that our
non-alignment policy has certainly
not failed. We had adopted that
non-alignment policy of ours after
due consideration, after taking into
consideration our interests vis-a-vis
the political situation in the world.
If we failed in the case of China,
certainly it is not because of any. . .

SHRI R. S. KHANDEKAR: Not
only in the case of China but every-
‘where we have failed.

SHRIMATI YASHODA REDDY:
I never interrupted the hon. Member
and I have only ten minutes, If we
have failed in China it is not our
fault. It is because of the betrayal
by China It is not correct to say that
‘it was our folly. I do agree that
the foreign policy, or any policy of
any government should not always
‘be permanently the same; I do not
-agree that it should not be changed.

Of course, we in India, are all sad
at heart because of the barbarous,
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almost mad dog treatment that China
haq given to our diplomats which
no sane, civilsed man can appreciale
and which he will not condemn in
the strongest terms.

Madam, China has succeeded in ex-
ploding her hydrogen bomb. She has
been active in this direction for the
last so many yedrs and as a result of
some five previous tests she has
reached this result. Not only that, we
also know that Pindi is also entering
into the nuclear field in a very big
way and there are reports in the press
recently that they have spent nearly
Rs. 12 million on atomic programme,
The Defence Minister of Pakistan had
gone to China and spent nearly a

week there visiting their defence
establishments and so on. And it is
rather a rare thing, the Defence

Minister of China giving dinners or
even having any kind of talks with
foreign countries. But as far as
Peking and Pindi are concerned, they
are together. There is no doubt about
that. They have a common policy as
far as India is concerned. We can
see what is happening on our borders,
both with China and with Pakistan,
They are building roads and streng-
thening their defences. So it is high
time that we reorient our policy as far
as our defences are concerned.

I would agree with what Shri B. K. P.
Sinha said and say categorically that
we should not continue our  diplo-
matic relations with China. We need
not completely cut them off for good.
But at least for some time we can
suspend them till better relations are
there between us and China.

My whole point now is not to ecriti-
cise this or that. I want to pinpoint
the lessons that we have to learn from
what has happened vis-a-vis Pakistan
and China and the Middle East. About
the Middle East I want to say one
thing. Certainly we have been great
friends of the Arabs, But we do
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recognise the existence of Israel. We
do know and everybody knows how
Israel came into existence after the
Second World War. During all these
years till 1947 they were trying and
only in 1947 they could be given some
homeland. Israel is a member of the
United Nations and it has a righi{ to
live. Nobody can dispute it, neither
our Communist friends nor anybody
else. 1 was nodding my head when
Shri Dahyabhai Patel was speaking,
but that does not mean that 1 was
agreeing with everything that he said.
We have the right to befriend the
Arabs. But let us not condemn Israel
just because it happens to be the
enemy of the Arabs. Our foreign
policy and our non-aligned policy
should not one where we say that the
enemies of gur friends are our ene-
mies and the friends of our enemies
cannot be our friends. It will not be
logical. We cannot say that Israel is
our enemy because she has attacked
the Arab countries, and therefore we
have to condemn Israel. Today,
because China is supporting the UAR,
are we to be friendly with China?
That will be illogical. Let our non-
alingment policy be an independent
one, independent of changes in other
countries. Let it be in keeping with
our notional interest anq our national
self-respect.

I entirely agree that when the Presi-
dent of Israel wanted to come to Delhij
we shoulg have permitted him. We
did not meet him and..

SHRI BHUPESH GUPTA: Did you
meet him?

SHRIMATI YASHODA REDDY: 1
wish I had met him.

SHRI BHUPESH GUPTA:
wigsh you had met him,

I too

SHRIMATI YASHODA REDDY:
,But he was asked to go to Calcutta,
Madam, are we that poor, or have we
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gone down that much in our cultural
and human approach to people that
even for Rs. 300 we should send a bill
to the Head of a State? I do not know
whether the Prime Minister was gware
of it. That certainly was not in good
taste. Even towards our enemies we
should be tolerant. That is the tradi-
ion in our country. Certainly we
should have behaved differently es-
pecially towards a person like him,

All aglong when we have been
following a policy of non-alignment
right from the time of Pandit
Jawaharlal Nehru, there was a feel-
ing that we are a sort of elder brother
to other non-aligned countries, that we
were comrades. But nowadays there
is g feeling that we are no longer
comrades but camp-followers of some
others. Let us not give room for such
an impression. Let us be independent.
I am not condemning the policy of
non-alignment. I am not in favour fo
what Mr. Gupta said.

SHRI BHUPESH GUPTA; Gupta
knows that you are always not in
favour.

SHRIMATI YASHODA REDDY; I
wish I were the leader of an inde-
pendent party so that I too could have
got 45 minutes. But now I have only
ten minutes and so let me say what
I have to say without interruptions.
What I want to say is that we should
learn the role that the great pcwers
are playing in the international situa-
tion. For many years we have been
hearing that great military power is
a deterrent of war. Certainly it is a
deterrent of nuclear war but not all
wars, It does not mean that the great
powers stop other wars. They do not,
and they to some extent even en-

courage wars befween others. We
have seen it ourselves and here
in the Middle East we have
have a classic example of it. The
Middle East is a strategic place. WBet-

ween these countries, namely, Russia,
America and Britain, they are trying
to have power in this strategic area.
So they give arms to these countries
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and they are playing their roles in
this region. They would not go to
any nuclear war. But certainly they
do not mind abetting small wars. This
is a lesson that we have to learn.
There is another thing. Tn this Israel-
Syria border question we find there

- has-been g very good parallel in India
also. Today there is no question of
aggressor and aggressed. 1t is not
logical nowadays. After any conflict
only two parties remain, the victor
and the vanquished. Who was the
aggressor and who the aggressed it
is difficult to say. We have seen it in
our own case. Some of cur friends
have said that Israel has been the
aggressor.

SHRI BHUPESH GUPTA: Your own
Party said it. Mr. Chagla said .

SHRIMATI YASHODA REDDY:
May be it was right. But very often
it is difficult to say. Something similar
happened in our case in the contlicts
with Pakistan and China, When China
came to Aksai Chin and Barahoti and
Longju and we wanted to take back the
places and stant retaliatory aclion we
were called aggressors. In-1965, when
Pakistan gent her infiltrators into
Kashmir and invaded India, we tried
to prevent them and to take ccunter
action., But then glso we were called
the aggressors. So whoever ke the
aggressor or the gggressed in the pre-
sent case, the position now is that
Israel has the right {o live. She has
a lifeline that is threatened. Theie is
this Gulf of Aqaba. If we give her
the right to live and to exist we must
also allow these people the means to
live, We may try to do some-
thing. But we must also
know what the effect of it
would be. I would only like to say
that one thing hag happened. With
the fall of Nasser

SHRI BHUPESH GUPTA: Fall of
Nasser?

SHRIMATI YASHODA
Yes; in political popularity...

SHRI A. M. TARIQ: He has beceme
more popular.

3 P.M.

REDDY:
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SHRIMATI YASHODA REDDY: I
do not think so. There has been a
sort of ...

SHRI BHUPESH GUPTA: She has
learnt nothing.

THE DEPUTY CHAIRMAN: That is
her opinion.

SHRIMATI YASHODA REDDY:
Supposing we had some egetbacks,
certainly the popularity oi that parti-
cular leader goes down because he is.
considered to be responsible for the
setback rightly or wrongiy.

SHRI A. M. TARIQ: "t was the
U.S. theory about Jawahar:al but it
has not been successful in U.A.R.

St ARAATAY : &6 TFT
e A1 A |

SHRIMATI YASHODA REDDY:
This question of 3 third Tower znd
non-alignment has to be gone into a
little more carefully and cur thinking
about it has to be reorganised. Non-
alignment to a certain extent is good
but we must remember ithat we are
dealing with powerful countrie. like
Russia and America. We must learn
that today no war lasts 'ong. Wars
have become very short and the ques-
tion of the aggressor and th.e aggressed
has no meaning. The victor and the
vanquished are the only two thuat re-
main. Therefore, as I have said, we
should never depend on fureign ccun-
tries for anything, whetner it is mili-
tary aid or any other thing. We have
seen what U.AR. had in tr s struggle
and even what Pakistan had wien we
had our five-day bat'le with Paki:ian
which had the Patten tanks and Sabre
jets. Apgainst all their Patten tanks
and Sabre jets it was internal strength
and the valour of our young boys taat
got ys victory. So what we  snould
learn from gall these things is that we
should not depend on foreign counizies
for our defence, whether it iy U.S.A.
or whether it is Russia. Let us build
up our own defence. Why I am try-
ing to pinpoint this today is with
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Pakistan agnd Chinag menoscing our
borders, we have to think about gur
defence in stronger lermis and we
should try to build up our -wn de-
fence potential within our own coun-
try. Here I would like to point out
to the Defence Minister who is here.. .
(Time bell rings). I am finishing in
two minutes, While our defence is
allieq with our foreign policy, our
defence policy must be a little siron-
ger. In this connection I would like
to know why the compuisery training
of the N.C.C. has bheen remov=d.

There must be compitlsnry  training
for all the young people uf the coun-
try for the sake of the defence of 'ur
country. We shou’d 3zlss reorient our
policy about nuclear weap.as. Our
"Intelligence should also be strengthen-
ed because the way ‘1 nus been show-
ing has been a very sad story, Here
I woulg alsop like to bring it to the
notice of the Government that the ex-
ternal forces gre having a hand in the
internal developments ¢l our couniry,
whether it is in the Mizo area or the
Naga area or the Naxaibari area ‘Jur
defence, our foreign policy and these
developments are ail cvnoected and
we should be very carefnl about what
is happening inside the country. They
are all linked up whether it is in the
strategic Assam border or the Pakis-
tan border. Hon. Memhers  would
have seen reports in tho papers that
even in our Parliament {uere ar¢ 3vme
people who have got svmpathy wrih
the Chinese agnd their acuvities

SHRI A. D. MAI. Who gre these
people?

SHRIMATI YASHODA REDDY:
“That everybody knows. We ghould
not hesitate to ban such parties if it

comes to that because all these have.

-a bearing on our defence.

SHRI ARJUN ARORA (Uttar
Pradesh); Mr. Dahyabhai Patel will
ban your party.

SHRIMATI YASHODA REDDY: If
he ever comes to rule and if ever we
Jbecome traitors to the couniry he can
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but I do not think we shal] ever be
traitors like some hon. Members or
like some parties here. 1 am talking
about those people whose interests gre
nearer to Ching and other countries
than to our own couniry. So our
overall policy of non-alignment should
be a little more sophisticated and we
should have g rethinking on whether
or not we should go in for nuclear
weapons because I feel that it is high
time that we should have nuclear
weapons gnd an integrated view of our
external policy, our defence and our
internal developments should be taken.

ST fag Wer (Trore)
few, feret FJadq, foex fawt #
padsty fegfa & v afeEda
RTAT § IHT & FT GT F g FY
78 IEFA 41 fa sraheiir feafy o
fa=are firar 17 AT W ST @eEd
H M THEAT g7 BT B FEAC §
IF B W # wyy famre FEEA
FE F WHT FEAT | I AT
afcfeafagt w1 ofomer gar 3w ax
g7 & W I9 eI &7 99 € 43 §
f& 37 @gst § gW IO AT FIATETA
g F1 9qT FFd o affeafq 1 qFw0-
goar w1 & fou gw owa 9w R
gyt et ox =T\ Jtw A qgy o
oy Fear g3 qfcfeafa v amar
FIAT H T4 qEeqmat § 7 5ad 7
T HHT & AT gAR  faq wiww
T qoT g1 T |

[THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN in the Chair.]

ST qepretT wEAT  wWT gf g
ag & ¥ H g @A™ F 9%
gFe, AR W ofr Jgr W I T
A FAAfET #1 gRfegq &1 ¥
YN AW { ALY A14T ST @FAT | qZ
faeg Qur § fr faed ofoorm a9t
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qedrear & g6 2@ @7 1 ¥ 3w
I A7 AT & i wewe ¥ awd wy
Afa a0 fez = 2z F AHfg gy
T 5T 8, 9RT g gaE w0
F 9@ A ¥ Tpre T faar Ay gad
I FATE YT F 72 AN F THR
fpar | zeer & 4z Hifg—aifs
@9 3 F @A ®1 9 qEr
FAM & — AT AT gt ow A AR
g Y oF 2w & wfy f@e =1
TR, 38 f9q gaw &1 a7 Haw
AT AR &, T F AT A G
gg Hifa it 5% g 91T F 9 gearg
% 9@ FI9 gaETg aF Aifeq T ®,
I AT T T IET F Fegedy § A
Y =rfRy

AT § gART gamatw  aAr @,
3g% fau aream a% feqr war &
MEFT FFA A AW & ST TF
fasst faadt & f& A &7 weamt
Y M 3@ qF, A9 A 797 g1 @ &
qg AT B giaar faact & | A&
quar § fv v faegsy & @ma e
feg g § 1 97 fagdr g W
QI AFSRY T AT 77 987 uK gqr-
arg @Al fFdl SH FT AT TR,
g ae T fay { gd fa=re AT
1T | 1 TW A1T T WY AT A
R f5 17 3T avs T gga @) e
geaegl 1 AT F faqg 1 & srAan g
97 F1, AT TV G FER T 7
A1 94 5T ¥ gararg gard 3w A
FAMT T@A A A GgArar g\
AT ¥ 3 AT F Q¥ aey AT
foragt VAT gaaTa & wreo a7 fa=ar
g v Sasrd fyey faqt ¥ faay
Al AFARG A qaArAl F 98
3Ty 9 FAqr g fr A gaFw
FFIXL FAFAT NI AT & J AT609
¥ w+dg a0 | qrar 919 & fv 39
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JZATAT F1 §T & T §g G147 qeaeg
HIAT § AT TE ATIT & W I FIO0
¥ a3 AR WG WL AT T graea)
# AR ¥ ¥R 7§ Afed A &
wiesq & qf¥q afafafadt w1 g@ 2w
# 9A § A & ogarara § A4
e, &, gAY wET T awg ¥ fx
T AYA GAMATH FT T § Tv¢ H
F1 fa=iT 7Y F g1 Faw A O fa=miT
g W@ F 37 qeaedl #1 gfer ¥
AT g ey | qF 9 fF g
T T T AT T § HORT A oz
2 OF T A A TAT T AT AT
g SOE ]9, WS AIIIEAT IF 17
g\ g ag fggr wiAg # fy
BIF W CAAA A5 fAwmAT  =few,
fordl ®1 wrHAT FT A9 ALY fAEaT

arfgd, AT gaL W H TH THT A
AN Er AT qT SERD AT B Y
gw 131 & AlwT gw gg 39F fowiT
& fa 3@ ware qv  aifeedd 3 Are
A T FATA F FIO GAR T 9
Fo5 FT @[ &, A% ZH WET A%
TFAT FY, TAAT & A &I, FH(&-

TLATAT ATAT AZT, TAA AT wiga<
3@ IR 9T ALY Bl {TA TG
74t F1 A ag T TE fF g g A
3T Wl T asf ¥ AAAW F( A0
A 14T W w0 fAe @ & gw
AT F el # AT Frg gfwa.,
z# fears 3, 3 QAT AT F A gvs

awifas aral & faafn awg
AT HAT g GATE GHA WA §9
q1 A 1HElG mw. qFTgH gfmn %
zay @t % fzat Y wr 7% & fug
qIgg FLAT WIET § SqY IE quq
fasrt Sfwa AT Eq HOY AW F fo
AT g7 wEIEHT FT FE AA Ag)
forrerar v 1 AN AT 0¥ 3 famg
F 7% gfted (Fadl awaw afag
T 38T g/ I8 o= FTT =ifgy
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[+ grax faz werdi]

gfear & afram & Y feafa
a1 g€ Suw @y § oY & Fwwmar
fir foraqeY Sreeamsit § AR foaat S
F1 sifqiw famr a2 gawr s gfewior
AN FT gaT GO0 fwar SuH oww
IR g0 Trgey a7 Hifaw w7 Q@
ghag a= +r g, Aifs gk ¥ AR
< 3O ¥ uF oifes qavie &, o
J[W [T TR & Hieqed 1 Gue
FEAT AR § foeq Feegeata &Y aFm
q A aF FH ¥ 9 TEALA 1 GRI-
fog #1 wadq ag G, ggaaa w
gud fFT-iEs T W § TR W
T gt frard, gfmr 33 S
fegafama faar &, @ fow Fron (&
48 F¥ AT 56 FY TEAT g%, W F
wrar g & se faw g aF gamses
queg FY el & are fFar s
FI9 foFar 771 A 9T FIqATA W
TR IEDT T FAT TG A1EW,  «fwT
qg 9T1E OF F aTX TF g8 o @I
§ AT 1967 ¥ WY gy qfcfeafaat
da1 g% famd fF or graida @
931 g @war 4r, fee ot gEae
far @ o zwaae & fad &
Tt giawd § 9 et 1 ggamw w0t
T RIAY 9T aq AU H T AFET FT
IR ¥ ey ¥ 9 WRYE ¥ F7
ag a1 aF gHA H AT FdT &, q@ v
AT & uleqeq B g SFC FA
FYFATC TEY, SHDHT TGN ¥ HIN ST
o ST FT TG & TART HAGT ITY
TR B T TF Y AfHT Ig AT FATIGT
¥ afega F @R F@ § a8 7AW
Fa9 78 77 7 5 T F o sqwa
g W w1 dfvw seer s frar
7 g wafey gae W Sue nfeaa
F1 T fHar e og g¥ gafaar
AT 9TfEd, a9 Agr @ | F 9y
STeal g, qTfwear W wrer % 30 ¥
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#far wgSl #1 OF RQILT F97 g0 R,
qdt arfeams § < w0y dfaw ws
FAW B Fwifmw w1 w@r g, afey
qifsearas sk frafie @ anfar
BT FT TME &, G 7471 9 7% wgeT &
FII, FTE IT HYAY ATHAF HAQT
F1 T qraEl FT GTHET 3IBT FL fwey
¥ foad TawTd AT ITEgAT § AV EW
3% I F nitaa #1 @FC FL AT T
F qE T I AT AT FE¢ ST 1
g W AT 9w W FR df
N 919, TF A9 g, ST W AW
@ g ggt 9w dfaw dAifqat wowr
T T fasprar &, qrESFate F7 Afaar
qIAT FT gaar & geuT A wfaw
FIAT AGT &, THT AL 9K g7 THH!
F2H T F7 Fifow F& FfeT am
AW FY qanfeq TN ¥ 9T gV AHAT
T AYR 9¢ g6 T9UId F §Fry
¥ ux suragiier Sifa maant arfed
IR WX qAT FUE AT AEET
F GRY F SEW @ F7 Afawc
7 faer ar o gu uw @@ wif| o
T § Ay § W) w A 8 fF
gf et ofmar & &q § arcare faey
T T TgET T g, @9 & &0
gar @, o gar fadr W gEww §
o fomar "t oforme ore @& St
e amit fra @Y & ST 9T g3ar &,
9g FY R | AT W g AR &
& f= g g Iy auewt ) gEaw
F {9 nodt g o ux Gar Gar
aeatar gon faed & ox afagr
T fawe ad )

agt 9¥ #or difs & gwa w@
Wt &7 gHAT F & A% 3w @
# AN A wifgw o 5 Hf
FAUTT T ASIE 8% T I FIA
¥ g9 IOET 7Y gEAT FT gHA 8
fedw @t wER7 @ T19 &7 W
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gATETTOEl § ug WAt § F oww &
afafafeaat & sror & a8 qog € ag
T To Tomize F1 fF gw @grE W
W& FI | 95 qE & A% | w4 3AE
faar wrag ag IaFT  SATEAT W2
w1 % fF g gawt OF fear = @Y
g9 TT EETl ¥ 99 a7 | AgrE

T FIZ T ATIEHT QAT v v

gAstaaT @g1g F1 gl A9 3@ &

g fagia &1 @&F T8 @ |

oY STYINIE Fo 9Fd - FIE FT
grateT fwar |

o gl f/g weIrdh @ wsrd &
Mt frge 3arg 39 97 faEe 7@
@ AfHT ToTomTo  HIT ITFUIN
Tt # afefeafa @w gy af o 1 go
TomTTo & FIT TAUAA 1 A&7 FLA
FT A AZ 9§ 6T qge foFaa FT
qIT fFa®t a7 o far smeEEy
# ¥ gard Aify fraifea grirar ga
3@ 2 I gw wod) 92 F1 1% FIUF
gy oF B A1 A1 wfww w6 gt
fag g7 a1 F57 &8 1 9§ 9T W6r
T e F @ FWT H o7 ‘g AT @
Ft feafq o g7 w1 ¥ WMT 77
aTagT A € fF qg F1 9F #1 (o faq
X ¥ HIG ¥A@ =41 wim, Wt
wrfaq g1, wIg W LAAA FT a1
HERATETA BT T fAd SqEr wemn
g f% gw o1 34 fagra &1 A93 F7T
fasgiy ey fFaT & 99 9T W
Fraa & fay geg Afaad g™
¥ woAr wfed &1 ST FFFATT FA
&y wifow F7 )

" AT T g% gAIR 9THA & | ;I
T A JA0T qFT § | AR FeF W)-
fagw Y N7 & g7 = & wfq W
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garar =rfed 1 & F wfg e 9w
FEAIU a3l w@War g ! ogw A
F fa¥ agrag $@ @ & wyEg g
a7 F1 geeaar & fo¥ | owmy & fw
HIT IFHT e qqg § mfas Fear
fear @Y gw 9% 97 fefaftas am w7
5 | qF 3@ ¢ fF 98 gatede Auw
fefafta @< 53 & fod 7 av
JATT & HIX T g7 9T aF1ad & A
# Ig 91T & o qAIT FT AT
Fga< 9% g0 % g woAT @ar gn
wrAe § W% A ar giar & o«
AT JFAE gEAT ¥ qeg ey
ZATY FAT T AT G § IqF QX
¥ T AT agr AT 9 affeafa w v
THH HRA

g uF A9 afFsarT & 99
T & | rfezary &7 @axr 27 & |
TSTEATT & qTET 9 S99 fHT & HuAT
JatAt w1 wAry fRAr € 9ER EA
FATE & | Iq gAY H1WIH] F7 FJeaq
fFar & 1 gw arwaa w9 Ay gEreAT
FHY qrfFeara § o5 G99 UHTHT
HIET 9T G709 T HAH F@ 78
#\ g famga o faeflt od & ey
ot garer gT qTT FW F fa¥ A
T [T IFT & F oafe=g 37
#1 ®ifow W@ @ g 1 wilEsTT gq
gg S #IHFUAT RN E 1IN
2 gfg ¥ [T q99 qgT A S0F
FE | TAY FET W g fawrT g
FE &1 THdr g gWT Anfed W
IgF wEmE o AFE afEma
gar & 1 A9 T T A1 e FE
G T AT ¥ ST ITHT AETAAT
faat & WX W BRFIST A7 AT
T Y F I 9 T gEw g
st dfFw arenis 1 § 99N a8 T8-
dfgat & argy fasetar @ @59 §
¥ T Afg saq 1€ 3@ TS
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[t qrzz fag s=r]

F AT IT F AIT AT qaT AGT
AT Ffgd e wifweqra #1 @aa
AT & AT 3T 999 § gw<T faduifa
qifseara & are o eow TEY g% &

gAY TUIT IFF ATFAF T FT qI
gfFar & ama @A w1 Fifww 7
F | fFod IF § FIAIF g1 9%
AT FIRr GIAl 9T T gHA o3
siftfaga aaw @7 sifgw 57 Iqi
qW g JIT 9 FAIIT A gU Ay
gIU g4 fHT 5@ T Thaq o1 gz
AT AP E AT v q® A
qqAT  AfEad & e ogwnd |
®OHIT F F49 § wiFears &1 %z
A% FAAT A9 §T 71T 39T 17 8N
FIT g NT IFTHIT F47T ar sgrar
w31 T &rfed g gav ga qari
FI Ieg FH T FNAT FE G
(Time bell rings) wqifgeara § aY
ITF " AT fHW I w
2 5 99 9% FEAIT &1 FHA A
gt FAT I IF FOAIT qT fA912
W F fay Jarc g g F1¢ gE}
qAq 7 F fqqs g9 wow H wF
gAY P 1T F qg FIAT & | ar f6
9 JUAT T T 3T IFT1C F7T TATRS-
faar gfaar & g 0 Qv AW
Aw ¥ Wy gy aw  fgwr SEw
g fagar § wifweard & a9 gwIay
@ Afa 7 F Fvaw gifsears
F arg gardr afearfesy &1 Afg
g F w787 qF qF &7
SAZ-TTS gHTFHT Faq w1 [
A AL I F gqt fgewi ¥ § aW
AT FIF L gT AT F W WX
&9 qrfwearT & arr godT fa3er Aifa
¥ Tezar AT 97 T F ¥ qEar H
Wi T WHT FT qEAT FUN AT
&FT qN AT AR fgwa agr
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gt 9g 9y \ (Time bell rings)
# ¢ faae & gama FE0T 1 @AW
faaga 33 & % oo g faewr ifa
e ®Y ¥ IHE gY, TS (qF ATIIAF
qr f5 3 @ v agt o wART
@Y | F) AT 7§, FHOA
F 3TF FIX gATA farw NAfq &
a ® 99 7 @ zafay g@  ¥adr
HAfqat &1 916 AR 4 FgaT G |
ad 3@ 5 uwerw & sge el
gt foa geardi & fay v anT
foreare &, faad g9 WK &N
& or@ &, UsedaE #7 fagw awe ¥
#r oy faee faqi faad sTx g9
I &, T 57 ) 9% ¥ AT
7 § g@IT T | 9T A qadr §
oR FS 39 At F1 gl #
gatfase fwar sar g, faar 97 ae &
d g a1 9% gU a7 gar &3 &
A1 4 G TN A1 A foe f wwY
F I ST ¥ AT 1 G § WY,
g faseqigw 37 arr garR feamadt
fra @ Mg & 99 g =T #T IR
FTOT g1 & GEFR A1 Afg & R0
g ®1 &K gad T &, g 99 IFR
F gd WRT &1 g § oargw
¥ FT 9% § |

zafed J<r fAags § o o@%e
A dmr M @ @ & W H AR
F T 1 THel FTAMAAT FW F oy
A7 gfrar & 30 § 39 w@9et & ufq
gAN (o wgrsfa &1 agesa fawir
F & fay Y gfgs gwET 539 gAT
aifgy, o ag sSq =l F gfg
3 A AW F "W A gz fRw
fifa #Y w37 afus s e
T =@ fF gF FAA AOA I
fo gard Aifa oew @ & Hwe
AT FTAT A4 3, TAT FI HAT g
& o< guadl T@d At AW FT AW
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A Bl gar orar } al few 99
Afeal aw gw wisiar . arg g
FX AR 7 (97 ¥ @aa  Aify, @
Fr Mfa faar fEay gar1  299¢——
Faq T ¥ [Aw @A ardr g @
gy @d AT uF gfeedese fadw
Hifq gard Wi daw a8 FgFfFam
Wz H wifsq & & g7 3w
Te ¥ aY g d, gw A A& 9T 91T
w Y g <@y e, A A A8 =02
aror &1 ofifeafa & w7 f5 gfaai
F U AR AR N 745 97 §, UK
waAt ® ogmas F fay off, @R
w2y faat w7 gagy ¥ fayr ¥ F ww
IIER FAH @ 99 7% fF g7 "
ges  wfags ot gwet F
a ¥ 9e7 FE F, A OF FEREY
g faaw Aifg #1, 7@ a5 g7 9ad
fedt T ¥ afuw wmae 987
qFY | gvgarg |

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Mr. Sapru.

SHRI ARJUN ARORA: What
about me?

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): His name is
above you.

SHRI ARJUN ARORA: I have

"Been given in writing that my name
is fourth in the Congress list. What
is happening? Why am I not being
allowed? In the Budget discussion I
was not allowed to speak. Today also
I am not allowed.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): You are the
next speaker.

“SHRI ARJUN ARORA: In the
Budget 1 was not allowed to speak.
Today 1 am not being allowed to
speak.

_THE VICE-CHAIRMAN
WKBAR ALI KHAN): You will
allowed.

(SHRI
be
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SHRI ARJUN ARORA: Everyone
says I will be allowed but nobody

allows me to speak. What is this? T

have given in writing. I have shown
you.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): In my list Mr.
Sapru is above you.

SHRI ARJUN ARORA.: Everybody
is above me.

SHRI A. M. TARIQ: My name is
next to Mr. Sapru and I have given
an amendment too, which my friend,
Mr. Arora, has not given.

THE VICE-CHAIRMAN
AKBAR ALI KHAN):
allowed.

(SHRI
You will be

SHRI ARJUN ARORA: Why was
I not allowed to speak on the Budget?
Now I have given in writing that
my name is fourth. Still I have not
been allowed.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): After Mr.
Sapru you will have a chance.

SHRI ARJUN ARORA: 1t is very
urnifair to me.

SHRI P. N. SAPRU: Mr. Vice-

"Chairman, we have covered a very

wide ground, and I propose to refer
briefly to the question of China.

THE VICE-CHAIRMAN
AKBAR ALI KHAN):
Mr. Sapru.

(SHRI
Ten minutes,

SHRI P. N. SAPRU: In ten minutes
I cannot finish. I thought I would be
given fifteen minutes.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Congress
Members “are given ten minutes

SHRI P. N. SAPRU: If you will
accommodate me with a few more
minutes, I will be able to finish my
speech.
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[Shri P. N. Sapru]

Mr. Vice-Chairman, I have taken a
consistent attitude towards this ques-
tion of China. I was the first person
in this House to suggest that the
Colombo Proposals are not sacrosanct.
1 was the first tp suggest that we
should have negotiations with China
on the basis of a talk between the
Foreign Ministers. I suggested even
a summit talk with China in regard
to the issues that divided us. The fact
af the matter is that Ching is a coun-
try of 700 million people. It is a
country with which we had friendly
relations for the last two thousand
years, and whether we like china or
whether we do not like China ~ we
cannot ignore China.

Therefore, I have been pained at
what the Chinese have done +{o our
men. The anguish through which I
passed, I cannot tell the House the
story of that anguish.
me real pain to find that China treated
our diplomats in the way in which it
did. The question that I pose for my-
self 1s whether it is worth while our
having any relations with them on the
basis on which we are having those
relations with China. I have come to
the geliberate conclusion that by hav-
ing a Charge d‘Affaires with minor
officials of the External Affairs Minis-
iry, we cannot have a window on
China or we cannot improve the rela-
tions with China. I would, therefore,
for the time being. suspend relations
with China. I am using the word
‘suspend’ deliberately because I would
like the question whether our relations
with China on an ambassadorial basis
should not be resumed to be taken up
at a suitable opportunity by the Ex-
ternal Affairs Ministry. That is a
solution which I would like to com-
mengd for the consideration of the Ex-
ternal Affairs Ministry. Mere abuse of
China js not going to help us. We
want a solution of that problem., The
problem exists and it will continue to
exist.

Let my also say a word about the
hydrogen bomb. I have looked upon
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the hydrogen bomb and the atom
bomb zs evils and I am not prepared
to compromise with evil. And while
I can give you many reasons of a
military character against our making
the atom bomb or the pydrogen bomb,
I would say that I am unhesitatingly
against our manufacture of atomic
bombs or hydrogen bombs. I think
we should strengthen ourselves in con-
ventional weapons and it is the con-
ventional weapons which will ;pake us
stronger vis-a-vis China. I am not in
love with spending a lot of money on
defence. Perhaps it is unavoidable
and, therefore, I would concentrate on
conventional weapons.

Now, I would like briefly to refer
to the question of Israel. Let me first
of all condemn in no uncertain terms
the brutal behaviour to which our
nationals, the internationa] militery
servants, were subjected by the Gov-
ernment of Israel. U Thant had no
alternative but to recall our men and
the Israel Government behaved very
badly. There is no doubt that Nasser
is a very great man and his greatness
can be measured by the dedication
that King Hussein showeq while he
visited him. Nasser was asked by the
Arab world to continue the war.
President Nasser has now chosen to be
the Prime Minister of the UAR also.
The Arab world is important for us
for many reasons. We are a secular
State and we do not want this con-
cept of Muslim brotherhood to develop
n the Arab world. I think it is, from
our point of view, a wise step fto
hefriend the Arab world. This, of
course, does not mean that we are in
compjete agreement with almost
everything that they say. No complete
agreement is possible in this world
For example, let me say that it has
become imperative for the Arab
world to recognise that lsrae  has
come to stay. It is the fruit of aggres-
sion, jt is the seed of aggression but
it has come to stay. We have got to
reconcile sometimes with evil and we
must therefore

SHRI SHEEL. BHADRA YAJEE
(Bihar): What about Pakistan?
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SHRI P. N. SAPRU: I would not
compare Israel with Pakisian because
with Pakistan I want friendly vela-
tions, brotherly relations.

I woud, therefore, say that we must
«cultivate good relations with the
Arab world and we must give good
support to it. Mr, Chagla is doing
a magnificent job at the United
Nations,

Let me, however, say that there are
one or two questions on which my
‘mind is not very clear. Take, for.
example, the question of the Gulf of
Agaba. It can be argued from the
point of view of an International
lawyer whether the Gulf of Agqaba
is international gnd whetlher the Strait
of Tiran is international. Well, these
are questions, matters, which can be
referred not to the International Court
of Justice in which we have ceased to
have confidence gafter their judgment
in the South West Africg case but to
a tribunal such as the one which we
‘had constituted for delermining our
relations with Kutch.

May I say, before I conclude, gne
or two words gbout two matters in
regard to which I feel very strongly?
First of all, I think that we, as Mem-
bers of this House must give our
unstinted support, unstinted sympathy,
to the brave people of Vietnam.
Never has man struggled more bravely
than the Vietnamese have done against
the heavy bombing by Dbarbarous
American bombers. Then the second
" point on which I wanted to say was
that President Kaunda was here g few
days back. We know that President
Kaunda is a highly respected figure in
the world of Africg and with Africa
‘the future of mankind is bound up
in mnny ways. Now. Mr. Wilson has
not been playing a fair game by
Southern Rhodesia. I have respect
for Mr. Wilson. My affinities are with
the school of thought which  Mr.
Wilson represents. But I think that
‘thi* cuuntry owes it to the Common-
wealth to administer g serious warn-
ing to Britain not to let the Rhodesian

"white regime have its own way, Mr,
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Albert is gowng there to negoliate
with Mr. Smith. This is in contraven-
tion of the origina] stand taken up by
Mr. Wilson. Mr. Wilson has departed
from that original stand.

Having said this, Mr. Vice-Chairman,
I would say that there is no doubt
that our policy of non-alignment is a
wise and sound policy. And by non-
alignment I mean independence of
judgment, independence of action in
regard to matters of the international
world.

THE  VICE-CHAIRMAN
AKBAR ALI KHAN): Mr.
Arora.

(SHRI
Arjun

Y TARHATTAT . & qT AT AT |

ITANTEAL () THRAT AH W) -
ZATQIRIE SARTE | 3T a8 AT &Y
CHCO ¢

%) AT ATt TITH Y I
¥ uF |

SHRI A. D. MANI: Sir, we have
got s0 many speakers on this side.
And at 5 o’clock the gebate has to end.

St TRHACEAN : AT Tg FEAT
frag o 3@ & f& 7 goa &
AT & @ g w1 e fon S
T\ & gowy geafoqes T AT AvEar
g1

IqEATERE (A0 FFETHA AN )
¥ oy F1 ww foomr § F o
# W& HEF AT AT A |

S wT UL g A wan
7

St TAATTAY . FGqA § qg A
4T G &, TE TATA AL AR FT
¥ I gHTT AAW AT | MO gH A
TAT FIF FAT GE ¥ FAT AT

AT (ST AFATAAIRITA) -
2fag. ..
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S AR g ¥ A F
ag Fg1 A a1 5 ogy wwmad qet
fex Fafaee @, SaF 41 qAT
qfaer T, ST 99 WL T GATT
Y WA FATT & qrAT & HqA
gar foar = wfx wQgr w1 A fF
AR TSI A W AXE 7 AT
Wogafy AW X TARC QAT
fomr 31

IraAEAR (S AFIT AA ARA):
AF AR GAAT HIE 1T I

Y qaATaae - §¥ A9 [T
gl fog B axgfaamay avm
T HIHT T AT gH IT6T qla7 A F g
B 3 e T T A AR A
za qg # fefesfwimm g1 g =%
Qg § & N FLA1E | (Interrupt.on)
F a6 FAT @A g F I A TR
arq 3aTh A R { oS gmv
[ITE SAFT AT ¥ BAT § 1 g
FE K 95 Sram g

M AT AT
Fq34 & fag |

FegarE & Wi

Mr. Vice-Chairman, while we have
been talking of the Chinese aggression
against India, Pakistani aggression
against this country which we heroi-
cally met, and the Israeli aggression
against the Arab countries, it appears
the attention of the hon. Members of
this House hag not been drawn to an
aggression against India which some
people in West Germany agnd West
Berlin are planning. I take this
opportunity to draw your kind atten-
tion and the kind attention of the
House to the aggression planned by

some people in West Germany against
India.

I have with me, Sir, a photostat
copy of a bulletin issued from West
Berlin by an agency which describes
itself as BP.A. The name is given in
German. I do not know German. I
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will give you the English translation.
The agency is “Federal Press Service”.
This Federal Press Service of West
Berlin has produced a bulletin, called
“Independent Bengal” which is being
distributed in India and Pakistan by
an agency describing itself as T.P.
which perhaps means “Tarun Press”,
I do not know. But it describas itself
as “T.P.. The bulletin is a very
sinister one because i preaches the
creatign of an independent Bengal.
With your permission, Sir, I  quote
from the bulletin. It says:

“The developments taking plac? in
the Eastern states of India show that
their people are alsp being ignored
by the Delhi government.”

and it mentions further:

“In the town of Agartala crowds
of demonstrators attacked the Cen-
tral Intelligence QOffice Headquarters,
set fire to a police car and wrecked
a telephone exchange.”

Well, that is not so harmful. But it
further says:

“Th~ natisnl leaders of East

Pavistan and Wast Bengal realize

that the emancipaticn of thrir peo-
ples from misary, hungar and law-
lessness can be achieveq only by
uniting together in their struggle
to separate from Pakistan and
India in orler to estiblish a united
and inlependent Bengal.”

The Bulletin ‘goes on:

“The separatists are counting upon
the United States and other Western
powers to give them necessary
assistance. They are confident that
the free world is interested in
establishing an independent state
in South East Asia, which could
help to normalise conditions there
and which would provide a shield
against Chinese aggression.”

The details of the “Independent
Bengal” are also given in the bulletin
which says:—

11

a united and independent
Bengal, with its capital in Calcutta,
should include East Pakistan, the
India States—West Bengal, Assam,
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Nagaland, neighbouring territories
of Tripura and Manipur, Indian
protectorates Sikkim and Bhutan.”

This is the full picture.

The bulletin also contains a map of
the so-called *Independent Bengal” of
the dream of the West Germans., I
have already on June 21 drawn the
attention of the Prime Minister to this
bulletin and I have sent her a photo-
stat copy of the bulletin. I again
repeat that the authors and producers
are from West Berlin who  describe
themselves as B.P.A. and the Indian

ang Pakistani counterpart are T.P,
“Tarun Press”.
'This is a most sinister thing to

which I think, the attention of the
Government must be drawn. The
Government must do something about
it. They should at least ensure that
this bulletin i; not distributed in India.
They may distribute it in Pakistan.
And we must also learn a  political
lesson. The West German State has
bullied us into not recognising the
German Democratic Republic. It is
time that we learn {o stand against
the bullying tactics of the West
Germans and recognise the G.D.R.
which i¢ 5 real friend of India.

Sir, Mrs. Yashoda Reddy gave a
most eloquent speech. A young Con-
gress Member she does not appear to
‘distinguish between the aggressor and
the aggressed. I want to draw your
kind attention to what gppeared in the

Statesman of June 21, The UN,
Becretary-General, U ‘Thant, has
clearly and categorically accused

Israel of aggression. And he has said
that this is not the first time that Israel
has committed aggression. “U Thant,”?
Statesman  says, “charged that the
Israeli version had no validity and
accused Israel of Thaving created
provocations during the last 10 years
by repeatedly violating the border at
the Gaza strip.” He has mentioned only
10 years. But the fact is that right
from 1948, the year of creation of
Israel, Israe] has been an aggressor.
When the United Nations in their
wisdom created this American tool,
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the State of Israel, in the Middle East,
the Israelis were given only 50 vper
cent. of Palestine., But even before
June 4, 1967, they were occupying 80
per cent. of Palestine. How did they
enlarge their area from 50 per cent. to
80 per cent? That was by repeated
aggression and now they have again
committed aggression. Our Foreign
Minister, Mr. Chagla, is doing a real
service to this country and doing a
real and correct projection of the
image of this country when he is in-
sisting in the United Nations that the
fruit of aggression will not be avail-
able to the Israelis and that they will
have to go back to the June 4 line.
But. Sir, that is not enough. A time
must come when the Israelis have to
go back to the 1948 line when the
State was originally created by the
United Nations, and T am sure this
will happen in spite of Mr. A. D. Mani.

+t T AT %ﬁmﬂ:, (Interruption)

g Fa wfe e ¥ gfg ) o
g aaET g% § | oAy A@W ¥ AW
qeAF Tol g1 Rl 489 ¥ Hew
g & far & o afm us g
A A ST & AR AT R )

SIS (st swav we
Q@) ;T HET AN, § 97 &7 |

St THATAY : FFOT T FT QO
g | w iy fF gar o o g A
HOLA AT FAT FTAA | A FIT
I ICEES %ﬁ% ( (Interruption) ) &
FNTTEF AT T E T R K
f5 mvEa eT 2 @1 9y e
¥ 39 g FE W & Atz W
fars &M #Jr fere &4, @@ At
FIT THATH 2| W Y.

Y FF AGT (ITT WAW) : -
ATTA ST, AT AT §3 STy 34T
FFATE FT I B |

ot UFATTAY : FoFdwT AT
g froag feamr ®m @0 g wm &
fad sra oS = I & wwoqw
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[ T )
¥ oaam wWg ANt o fag S 7
gaaggon & fF o fae w1 O
¥ JqmaT 9@ 1 SR Fg fF
waaqr @few W F ggd O
TIAAT Ffed & F I § UF
qifqdt guTdr e &,  &bw &
FLFTT A, .
DR. ANUP SINGH: By and large.
St URACCAS © AT FE TEA-
frza a7 fawaw g¥ 3§ ga¥ FIE A9

T ) SAFT FgAT G g\ § gedr
qIgar g wIw faat & agAr =mgar
936.. T® AN AT N qQ

- S0 45 _pag QWS S

T Qo Tro Arfew :sTo AfEET
#r frare ao s

Mt TR - 7 faege Q&
¥ qra wga1 Fgar g fFagass avi
a9 aFdT § W9 STo Mfgr I wF
qrfael AT g qFR AT a9 qEAr
2 @9 =ro Aifgar & "R arfastwy
TSTE FIF WO AT | AN F7 S0
TEY, &, ag TR, AT AT 4G
3 |

st Fro T(E (IATTIW) : § FgAT
gt fF osme Afg . S g d W
gred ¥ #R gy 2w F wAvdr Al
F OWATON FA ;| F OAEAT g
fF = Toaeme fag @9 ITFr S
ifas Afaar & 3% sq@ )

{1 TTRATCAY : AT {IAAT o
F1 AaAA] A0 THAT 1 gW qAAS A
 fr & wwdfs ¥ gue faardr €
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s STo AfgaT FHF ¥ T q1 w69
qref & fagw fawer & ga=me 9,
7z =it ais &7 gugAw gy 1 9«
Toee qrEf ot Tw =wo Aifgam
Frorfaez qef #1 faror Aifq & g=r-
aF o, ;AT AT Iro Arfgar | Ay
faewr Afa & @9 § 1 @Y
difaat & & ST § | AT W,
1949 A @wgq H qqFTC gedaq &
3o aifgar 3 feamr #ve @ifady
Far 1 qrafaee 9El # -8
o Fr ag —-f5 amr fogaq
A WEE FATH GAGOEAT I,
g, g Al awa & dta @
T AFGT X@r &, e fasm
"IN AGL v AT T AT F A=
Fy @I AFAZ T @7 T T rHT
8 0 A TTT AMAGLER e, Famw
9dd, @ ATfedT APIF A & 1 I8
AT §3F ¥ qenifaq qeew @
M fgg st & o @ § A
cull

S, JET AT, 1942 & I8 AT
AT @I g1 T 1942 °H e fod
ST-AAEY AT JT NI G FT
ART  THTGE 9T | fgeq G FT
AT FT @M ! FAT Ig fwAy faea
#fx #t g 7 ar? gg fweEarEf
Fr faeat fifa Frag & ar1 & o
ST ARA § oFAw qEf £ I
99 & ffan &wr § o1 figew a1e
FAR BT FIT FW & |

UF RAAW A o R A

q UFIRAN . JIT AR TB
fod Ie” SR F AR AT FIA 6T A
f& 78 a8 A &, a8 T AT
g SEF ymT{ 9§ aF fgeae #AR
wfeas § Tieed I A6 Geefuw
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It g9 %, siTlF faam awr
AR - SEECC AR G I C
9 A, &4, 7T A i, @@
AITT T JAAT T ALTE, qTH.STTEY
qLIE 7 <@ F NCeF T AL |

SHRI BALACHANDRA MENON

(Kerala): So many countries also got
independence.

M aeEEEn - § Fa@ gF6
M F2 27 § FifE ag o el
fage Aifa =t e & o1 Fogg =7q
FIAT . WIFFY Aq0 "iAar g /fFT
F1 1 afagly ux  gfeqwr  faar
“Yymfeen’ 1398 A FRTE fF 99

AR & 51 A qrq &1 Al right of self-
«determination with power to secede.

@y, T ureafadcar & gEdy "
% FO AT IE ¥ wa Ay o
g A OF AT FER g9 Ah
At foT g &7 78 qexd @l
Fd T: ¥ gAR AW H ATmET AR
fafaeara #1 amr 1 72 | 34 fgarr &1
qFeY, a8 ArA Sy fTamm @ §1 9Ra
T F Y TFE, qY, fgeg AR quaws
UF 9M TEI (@ awd, 7g " (FE
ToAfaE a9 ¥ F@T AT qE FAT
THTAF NG A, zaaT qgd Afd
AT 7R 997 gut g f5 3o FT o
7gag ¥ ga fag fXF 9w F aR
H 3o Fgfagn, f & any

i fawegw. camr o afga
(geq wiwr). AT AW w1 AT A9
e

st qaae . & g A

4 PM. ¥ FEAT ATE@I § 28 WHEET
1962 & d13 28 HFETT 1962

6 0F T ¥ ®@ AT WA AIT
§ Fgar wgar g f Gedy &R
#fg A dg ¥ FgArq «w@r g F
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A9 @ gT WrE oM Wi 99
gmuf g ¥ @ wem § W AR
foa | THF AW g §, ATEIATEA
aTEs, FMaE afed § 5w ¥ wewfaa
HTET F GEAT AT ATEATE 1 A AR
o7 9T, w6 WY fam s go Yo Afyr
Fmamr & Ay ) oF feae faet
fegivma ¥ Fgrg & ww@ & yae
WAl YA F A AT FA T gH AW
qET AT IF MY Y, A AT AG
TR A TN oF F e A qAd
FgAT Faq F foar 1 e d s
e § B oo At & o e
TE TUAET gET AT, A 1942 F Al
a1 frwr & geame F1 dfeqd sEEET™
AgE, AT AW FATH AR AT
AL TEAH WS TeA F4A AG1 T
aF 7 7

SHRI A. D. MANI: How is this
relevant?
St TwTEe ¢ It is relevant

I qoAdy sAy it § 1 g Fad
FIAF T

THE VICE-CHAIRMAN
AKBAR ALI KHAN):
that.

(SHRI
We all know

Y TRAREY © AT AFT &
ffx IuHY TE@A | g FIA FLAD
g | ofT, 9T T S F aE S
TATHY TS A FFT It s a post
-dated cheque gq #I 48 IF ar forat
ZAA AT WY AT qeF AT TS
F gL | & I w@w fag A
¥ QAT ARAT §, 1947 FT 15 W,
F WG ATAE AT AT F7AT SEH
AT df ¥ ogatar wrw AT
fom 7 =i foa, fre fadw i
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[t st )

ig & faar ? su fawr @fs
ag @ faar f& wrea 7 faden #fa g
TRY ST F g2 ¥ T A, wAT S
TIFE WITTGIT, | TATT T 2 307 Avfe
@ag gt a gfte gf 5 s & S
o gam ar , Ag qar 1 fafsa o
fasiar @ & gwrd A owfeer g,
g fafsq e Earfasdar Fama )
TIIT WIXT ATT qTer 9F fAqqr & @9
wr A it & @1 | FTFEN
STaE gt faar 1 9 @aw
qIT@ 1 Afg o ? agy fg w7 N =99
W@ g A, #§ faege O a0
¥ Fga AR g fF wwisE ww
FEE S FE AT @ F AT R
I AT W #Fy fawer Al &
Ffaee F¥ g & Ay gEr at
Gfsq wagEE Ag® AT ¥ S A
gFT ¥ | AL UF BieT a1 for  WIFT
@ ¥ fro g & wafer sy R

Ha g g8 faded s ey & f
gur & | s o mod # wrfaweardy
FgJ 8, FHA THST Y H AT

DR. ANUP SINGH: May I ask a
question?

THE VICE-CHAIRMAN
AKBAR ALI KHAN):
much time.

(SHRI
He has not

o THACE 0 FFET AT FI
v 78 & #rE A%gd Ag 8, gAdq
T gweA afTy

DR. ANUP SINGH: The hon.
Member has agreed that my inter-
vention is pertinent. It is a very per-
tinent question. 1 would like to ask
the Minister of External Affairs whe-
ther it is true that we have accepted
and received indemnity from Japan
'and ngnany. I am not quite sure
about it. £ somebody else is sure

[ RAJYA SABHA ]
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about that T would like that to be
stated. 1 am rather doubtful. I am
not sure about it. So far as ] re-
member, no indemnity firom either
country wag taken.

SHRI RAJNARAIN: Just hear me.
I will read from a chapter:

“What these old influences have
been is perfectly clear from the
face of India’s foreign policy from
1948 to 1957, or rather, from 1947.
You might remember that although
free India had nothing to do with
the war against Germany and Japan,
the State of legal war between India
on the one hand and Germany and
Japan on the other lasted until 1950
or 1951. For four years free India
was at war with Germany and

Japan. Why? Again because of
the inte'lectual enslavement to
Great Britain Because Great

Britain was at war with Germany
and Japan, in a legal way, not
actually, therefore India also con-
tinued to be at war. India took
reparations.”

radagid frraw @ g1 i
faelt Mfg S svma & ag a=ar & 1
St & F oo g a9 fear & saE
yg q a1 SEAHT qg 4 AW AT o
#1 3%k T8 T quFT | AU a3 e
yere & e § feafafes s faar
ST Tty ‘W@ aEreEr faew @ify
TN & g aagrarey, fafesa, e
fga faddt @O w67 AT FWAR
$797 T qTE AT ¥ JaT F TS Y
1 T gmrd af Afq AT ET
afsr geaTcas deedar &t Ify @ar
FT gam wisd F §Afes @ AR
TdET qar gfamy ® @ w1 uEy
& gTU AT F AV T ¥ FIU TR

FT WY GErET 53 A< A IR

A AT AT G B Al wwgr Eidt
<rfgd 1
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IqERETR (A AFIIAFEAW) ¢

T JgEE T F gew wifad |

! TR [F FATU AT
Fifsd | gaFr 20 faae fed ) gf
BT AT W@IF 1949 9T

QAN (A AFIL T QA)
=T & AMF FgH F qATaF 9= fqaz w1
g 15fATe e

St THATTEA : 37 & Mo AT {ag
FAT § 1 SARAT AT 0T | T
oF % 19 wAT & 1

§ 9 ¥ Fgar Arar g fv 1951
# fet ¥ aafeaee qrEl 7 9) ¥ Far
a7 {5 i A AT < F1areaar
feam =1 Fiforw w301 w9 98 9 FY,
qfRT FY, wregar feam are atq 5
qE, ST 987 F 90 105 €T GHA
q1 Fifear B A9 g8 | IR EY
fqgaaa & 1 9g 7 sag wifa
FT TAFT qIAT, 59 T 9 7 39
FIT FTRTIT AT | AT AT AT
Fifwar F1 wgag g faar a1 &=
TN AT, S ®F ATTS gAT 1 &Y
TGN FE F fow 6 F1fgd, a9 wr@
T gFR T Fg 5 wewr w9k aw
qifRT 1 SUam U HY WA Ao &
fag @ =0 | TF "7 §56%
FICT FT TIFT AT FT F 0F A
wafr fifa S SRaT w9 F7
AN @I AT TG F QU W 3 fAy
A F1 qAFaaT faaq & fay amg a1
FTHTT o HraTq 957 &7)

fee o Z@rstg 1 TET IEAY
w04 7 g-—afemely Al g@i—gfn
Jrft §, @30 F T ogEF WAQA
g, i wad & Qrfgsgrag . qfrady

[ 23 JUNE 1967 }
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STHAL FT RGBT GIHIT T THT faei
Aifgsr q@ # AFwar 7 W g,
IqF a1 kg gy grfar § AR
Q& ST BT AT BT aewre q fweEr
T fagely fa =Y qg 7 wraar 42
N g Afa w& Jr a1 ae
F1? agAifaram Afq &, 139 7%
FI qETE AT T FL AT A7

qET ST o wqta § | i gty
st § 7g Fg fRavfE s gt St
F1 I N FIBIT FT TS TS qFAAT
[T, T AT AAFT B F, T 999
g weaey fa=og g1 FrawT | afr=wt
SHAT F gEF 9 fae HR wafEr
¢ zafay sgawa femma a8 aSrwra
Fraw@r it f5 fFEa o gafer
FT ATAT FL AR GET STRAT T RFGAT
Taw A A A & 5 oa@g
e fgar g &y Afg o< somr

Tt & ar gt waqHT By, wbqae,
Cir e A icuEct i cil

34T a7 ¥ qF Fa1 § % z@aw
FARA ) FEULA TN qAMAT "gq
arfge & FIRMT | T FLHTT AT BT
fegmr wmgdt - & @ & wiqergarsy
g9 SHAgR T g | 7§ SqIgIT AT
F R ? WA FAAX Ag R
forw & ara gz ard g W A1 gad
T arFa g et AT araar T1Em,
AR G GT BT AR TGl g (T qTEH
g W 9@ ® A0 @fwarn
AT AW W@ & | wEfed we #
AN qUHZAT AT § : I
AR 3 Afq TYaaer HR Feotgl g
T AT wFAAT T A@ F § d@T
HITHTET B qFAET T A w”rﬁ |
LT 9T 9 TG |

3T & arg g oF faEe
AT g aF TRA G T G
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[ <rstrraT)

T faeere Y Aifg 9 Tt & am
g | 7% O T A aufw & he
W @A ARA ¥ ) T g N
wAafwar &1 7€ T, feeldive £ 78
QT qrEdTe FTAEN @, ¥ BR B
T IFEUE W wewre ay few Hifa
FIAFL | AT U T, T F FEqIT
¥ OF wET@ ar 997 fawr § oW
HF A | 9§ U AT A Al
AT §, Fa9 IAR T F3 AT =vgar
g

Y, AR Fo A A fosaq &
ATAS § FTEH! JIAFIT A, TF FfeF
faar & AT w1 A far
a1 fa 7T FE TG B qER foeaa
& FaTer g qoreq $1 faemreay v se q
FamEr & 9y R srea qag o i fe
Furer, 1T AR fafFrr ara e
¥ g AT IR A A A 2w |
g G AT ¥ 1924 A UF nlicw fag
faar a1 1 s¥ gfewa #r 1954
F gaa =Y 3g& I ¥ 9w BT FT 0T
fe I [, Tt v o A, R
FHY W WIS FT AW WY i
uF FAT | F QAT AMEAT§ ¢ Y
wn fag ¥ o6 Far Sy § fF
st T fig 7 fassag ) w47
At wgw fFar, 9 F owear
@ET Far | 7 @ G 9 &1
AHC & LW 4T F5ar &
AR AW WET BT TS T /S
STy FT AW & | wiasy § aqr H7ar
1fgd ¥ Iy F IR T IRG T
Tl AT ar & v 0w § e
AT F1gar § 9 5 wgrwy wife-
gre g game dwa ° fearay & ar
¥

g1l fefaeaareT

fguTey =1 ATTtE:

[ RAJYA SABHA ]
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@ @ aafafa e ‘

feora: gfeear 57 arave:

M, |
weTla Frfage & fgarag & Tt &
O FIY g4 T 1T WY =1 A F 7@
T &7 § W 9 G3H 7 IT6T
% faar 9 #7| Feeg TUO T OF IAF
gH gt g foad fgaran & == &=
TFTC §

% % sl wreo foedt T SRR )

e

;g“r?;;wﬁeﬁﬂfi'ugh e T 1|

2 fawrera | graT ST aEY < qFAT
& S OHAFT &Y, Foaa aTAT gy, TR
T TG I qHAT & ST AR ATAT 41,
Foaq atAT g, SEht 3@y ge W I
#qLETT A fqsam av A FT1 Fee T qA
foram | &Y & st gAT =R § £ e
ARG &7 GLHTC ST & e faar
T #1 Arfa wady § @ agr $F 3
AT GAH FL | 9T qF fqeaq A
AE} BT a9 aF 9 ¥ gar fady,
7T g, fae oy § 1 a<Ar W
qEHTT F1AL §, A &, Tegfegaamt &
R s gwsr w4 2 §, face wi
g 7 gg TAIEIHT § WUET | W
FIATT  H &1 THAT TG | AT FT
LT ¥ =07 7 0T fF e 9g a0
FHifawT) ate §, TATRATE AT A UG
78 guar 5 ag av oo wfeET § )
st g wifawrd 78 gar ag fFar ga
HifadTdr  F BAT FARAT F | ATA
T X AR FY auan 5 ag wifaerr
2, av wifeerfar & qwa & qanfas
1 FT IGT GFHSAT 9T, BAT LT )
qT &9 HIT T F7 SUT ABTE 97 )
ST aF A ©F H7 AT AET a8 qT
g% 99 famme g T )
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oF & ag FgAT AT § W qTfeet
TR, ST FA] 1T & SHIA 37 |
T G FL | GEL AT Fed €
N TR T8 q91F & § IAET JAT TH
| AN FHEAT AT & ? WK A
faw Aifq nuar & @ 9 awear
® g @ | g, aWT TTdE, 818
T A1 92 W) gay, fammr A wsrrdy
), A, qZ a2 g | qg 97 A TQ
Y 2z QA9 Ty @9, Fifs g
A 44T, T AT TF gL & s
@Y | W aF T @, 99 aF
I T FI g9 & Q¥ et o
o gfame v safed e gfaare ar
G FTATATGA &1 AT T HT TS T T
qgE GTH I, TF JATHT HTGH! FTARATET
gRAY | & ST ATRATE ¢ AT WL -
FX F1 qafow Aifa g7 77 awfar &
o ag @re ! g A8 aw @ E

(Time bell rings)

ST, AT TAIY ST FAFSI 7
#g fear & fr s S 1 gaar gam ar
gaferaw &, fa®T omw AT @wg, ar
ga gfaare 7<% 4, gar SN qa1T
T8 9§, I AT TTH GFET 1 FHT oY
g R AN F1 9O g2AT UET,

ez &1 qeafag AT a9, FaFEiiAg

FIAT a7, HOHIfag ST gr 1 & §raar
wrgar g & e fRw Aifa & qea &
AT FHIT A AR F1 7Y forar ?

Moo afw : gfaarz o=
q |

Y TAAREr : TE TAT § |
gAY ZAATT 050 4, AR FITH HT
gaem FA7 97 AT ARG &R A
"Eeq F1 FHAT AT FAIAT ATLT TCHTTA
AT &1 F9 a1 feafy & @1y gu o
eIt 74t faar 1« ag faar ama &Y
e o == T

[Time bell rings]
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7 A HETCTRATIGIE | o700 43
FAT & : ALHIT 7 g wifear wv
HIATFATAGI &Y 7 TF ATAFT HFAT
Agar g fF AR #r qIETA FEv
for o3 gfgor ;T § «f gaT o
FISA AT AL AZF T TATT Y
g1 ar-—#1E faaT grga § fsAdariy
qa g1 f 7 afaw wrfan & smad—
7T AfF w9 7 3T f 7% ga T g
gwT g At fx aferor fifr & ga 9
WRAISAFIESFES | A TAT
¥ qra9e 7w g fua< aga fgor
fifar i, wafedaz ag 2 fw
gfegor Ffr & wiwg w1 9 S9N
FfTgr FY wY&AT SATRT R | - F FEAT
a1gat § (% g 1 wav gHasa ¥ agdt
Faamsi g, amgfs ‘=g sEd
wfF 9grsr’ 7 3% gAg AT ATEY
fg 57 agfeat 7 fezaz 1 dar &, 57
ggfaat ¥ srgFaT F1 @ &, wivAT
M fgzaT F1 I@FT 50 M@, 60 AT
7gdt @ g1 9% § | gafad § g
FTTEATE FT aX F BT § §14 77 AL
TF UF TgaT HIAT q7 F1 - FofEw F
T[AFT HAAT  HIARY T AT FLMT
( International ) SAFI $HAT AT
2 | zufad duqaa &y zigeid, TFE
TFIR, T & TO E. ..

oy ST AT © T F 1T Y T

g

Y TR - § I8 FIAT JAT-AT
g % 0 (Time bell rings) . . . . .
gwa) qiw fyqz 3 fifwg | afF fave &
517, §© 781 fawgar | g7 &g 3.
SrEa ar faae 7, 997 @F
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[#7 Trst-irermo]

sfa?, 99 qrFaaT qoF HIFAFIK
HeF, TTEIAT TR TAFTELAT | ATHITT
qew g1 a1 a8 frdl amet FT aRFT-
fas za 37T B, FANIC T A=H-
aifsarat dgar § 9§ AT ST A—-
od § FF TE gFqr, T AT F
qre g qIHT G AT v g wigar F7
HIT AALAT § 90X IT T R qTA—=HIX
et S ¥ ag fear 1 & wgAr Agar g
st =g fag o1 &, w0 & oY & g
+t &, wfwe § a3 Fuare, 5 Faa qm-
fa® g7 7T 33T, TAvAT g 3T WY Ty
g 3500 a1 smawardr Ay AT
93 F1§ 6Tz FQ 1 9 19 F q
F far g aF AT FTE 8 7
q9 g9 wAAd W AR fqar e
# Aifg ¥ wardr & | @ Tausy,
SAAY, afvadr wie gdl, feegear ot
gifeeqra, faasr fF fgaw faw g7
T &g STAT 8, SART ST AT FAAET
FI1 TG AT B GIRTTHTET § AT
o9 IF A12T Fr FAGET AE wET

g .

FAR Ao UFo ALY (IATTRW) ¢
FAR TS A T war A fw ora fgrgrarT
TET §, § AT FFAT |

o7 ARy © AT | F TAST AOAAT
FlLaWMTFAT | Aagg | Fuw
AT FEAT ATRAT § AW | I AT FT
FAATGAT AT WITF T, AT TeEaf FASY
& o7 g7 faed fgem astr, T Ir@
F qG17 WAl AIGLA(A  AGE § 9
gl 947 F7SY FT 9_W A gC FAg
fe =gy \YFT & W wreg A wlEeaE
F fo@ AaT awd § 1 94 9WT AT
TFT 7 wgfaq  FIq qE IS |
¥ak AT TF AEN AT ST AT UEH
w fasft fgea agt 7my 41 IR <To
Afgm ot & qATFHTT FT | Iaq Mo

[ RAJYA SABHA ]
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Afaar 1 7g arq Tgars & gAe
FITETATH AT § ag F@ Fgr A1 5 3@
IO FTIHTL FT GI&r qrfawearT & qre
FL AT ATMGA | JT TTo dAIfgAT A
FZT 47 fF FTEA FT 17 JIT TG
TE GAATT ST THAT E, FTOH FT FGTH
geqel 9TC & A & gwr 0 gafag
LT HIT fFEaT &7 G fheqad |
AR AT AT §T OF  Fhigqd
9, T TAAT F1 FR oo a7, X ;ifear
FT FGIeqT a7, QAT fauzamy 1
% B{EWA 99 | 37 TR ¥ 9w &N
UF AR FATT H AT T | WA
IHTT TT TIE &1 FIATE! F7AT § a9
g Ias faq qamE A Al o apdr
g | agFHg 3T b g a F g o faar
? Ifeqaeuad dar g | & Famw
FEAT FTEAT § AT F4T g qg ATT TGN
™ W g ( (Interruptions) )
Hard & a1 FA ATRAr g R U AR
arg g agr g T ofr afac gega
I Fg@T Wleqt arar § G €1 o
far a8 @ fad fw e 7 afdeata
T4 & fF a6t THT T AT A8 & AT
AfreqrT # @1 T F 7 6 qO0F
g wifseqra 7 o9 Hix Mfar a7 §
Feq &5 97 f2h FIC IR T IATAT R
TE FAT T | AR TF AT Gfaw ot
Hog EHIE A [STaRT I F1T % 90T
gaT 9Rd 93 EF 1 AU &1 wrAer
ghra< & 918 w¥ <@ faar | a8
FEAT AT § & W7 Iqgaa €71 A
TT 7 F FHT €F I FAT FALCEHT AT
TS 7 FL | AT FOAT Afq 9T
FAAT 91fgd AT IAAAT T g AAGT
g, 98 WAqIE, @ TR ¥ g faewrar
Fifgd 1

ag 19 3% § T 3aEa w1 A%
g7 & feafg a¢ dte srar =1fgy @k
7w 3@ Aifa & diw Aifg 72 o MAifw
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AN Ty qed <Y %3 fear ar 5 wra THE VICE-CHAIRMAN  (SHRI
AKBAR ALl KHAN): Yes, you go

o ST =T A ATl 1T Y, 78 Ifo
g | AT ag Jgar g iy g a<E e
FrEE AT T8 & 1 zafaw arow
#37%, fa7e7 {737 war argan g f
HloaT T FT JuAT 73w Aify w1
ageT ATy | AT T g #Y Aifq
78T gy =fegd o S gaTr et I
€ od AR gAra mmr fger | R
a1 o fagrd faear & & i gw Motfar
# | gafaq & HgaT F1gar g fF gardi
A H 9 fagw Aifq § a8 angem
A aea Afa g smAfaF wy gy
98 T 2T BT GTAT 7 F7 qHAT § |

THE VICE-CHAIRMAN
AKBAR ALI KHAN):
Singh.
please.

(SHRI
Dr. ,Gopal
You have only six minutes

DR. GOPAL SINGH (Nominated):
In that case 1 do not speak, Sir. My
hon. friend there has taken half an
hour and I can have only six minutes?
I will not be able to finish in that
time.

SHRI A. D. MANI: May I make a
cubmission? This debate is to last
ull 5 o’clock. I would request you to
consider that in view of the fact that
a number of Members have put down
their names for speaking on this
motion, we may g0 on up to 6 o’clock
and take up the motion on the Emer-
gency the next day.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): That will be
considered. Now let us go on. Dr.
Gopal Singh.

DR. GOPAL SINGH: Mr. Vice-
Chairman, I rise to support the policy
of the Government of India with re-
gard to the Arab-Israel conflict. This
has been a correct policy not only
because the Arabs have been our
iriends but also because . . . (In-
terruptions) Sir, I would like to be
heard with some patience.

on.

DR. GOPAL SINGH: Sir, I rise
to support the policy of the Govern-
ment of India with regard to the
Arab-Israel conflict. We have sup-
ported the Arab cause not merely
because they are our friends but also
because we have all along stood by
the forces of peace in the world.
The Arab and the Arab world have
been the victims of aggression by
Israel. This has been admitted not
only by the

(Interruptions)

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Order please.

DR. GOPAL SINGH: This has
been admitted not only by the friend-
ly nations of the Arab world, but also
by the United Nations. U Thant also
has criticised Israel for its aggression.
Some people have said that we stand
by the Arab world because we trade
with them, that our trade with them
has increased and it is now about Rs.
100 crores, that we need their oil, that
because they are 13 members in the
U.N,, so, we want to be on their right
side and so on. That is not so. To
my mind, we stand for the Arab
world because it is by and large, a
progressive world, because it is a
secular world, because, like us, they
believe in fighting against reaction, it
is a world which stands for progress,
which does not stand for a Pan-Islamic
bloc which oupr friends in Pakistan
want. Therefore, in order not to be
isolated from the progressive current
of Afro-Asia, we stand by the Arab
world. We want the forces of pro-
gress, the forces of anti-reaction, the
forces of anti-imperialism, the forces
of peace to progress and advance
in the world.

When Isay this, I may alsosay that
it must be admitted that we should
take a reasonable, sensible and im-
partial attitude with regard to the
Arab-Israel conflict. We have not
done so. This is my feeling. This is

-
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my conviction, Just as Dr. Sapru
pointeq out, Israel has come to stay.
Whether it is a creation of imperia-
list aggression or imperialist intrigue,
.is beside the point. There are so many
countries in the world, including some
Arab countries, which are the results
of imperialist aggression or intrigue,
for instance Saudi Arabia, Jordan and
There are so wmany
of them in South East Asia also which
_are result of aggression or intrigue.
. Our own MacMahon Line is the re-
sult of jmperialist intrigue or aggres-
sion, or whatever else it may be cal-
led. Pakistan also is a result of such
intrigue, so also Ulster. So we have
.to deal with the world as it is. We
.have to deal with the gituations as
they are, and not ag they should be.
Israel has come to stay. Israel is a
member of the United Nations and it
has to be recognised by us as well as
by the Arab world. Then, there is this
Gulf of Agaba which they say belongs
to the Arab countries. They say that
the Arab countries have ownership
of it. Why do they do that? That
is because according to international
rules and regulations the waters with-
in a certain number of miles are cal-
led territorial waters and so they can
be claimed by the nations which are
bordering them.  Therefore, four
Arab countries claim the Gulf of
Agaba and this need not be disputed.
But what is disputed is that they
should pot allow innocent passage
through the gulf in times of peace.
Today this has happened to Israel.
Tomorrow it may happen to some
other country. It may also happen
in the case of the Suez Canal. Today
President Nasser is our great friend.
Tomorrow it may be that somebody
else is in his place. Therefore we
should guard against such things.

DIWAN CHAMAN LALL: What

does “innocent passage” mean?

DR. GOPAL SINGH: I am coming
to that. In times of peace innocent
cargo ships should be allowed to pro-
ceed. They should not be blocked,

{ RAJYA SABHA ]

Situation 5764

DIWAN CHAMAN LALL: And
when there is war?

DR. GOPAL SINGH: Then it is

diffirent. If it is military equipment
it is a different thing. But during
peace innocent passage should be per-
mitted and normal trade should not
be blocked, whether it be in respect
of Israel or anybody else, If there-
fere, as genuine friends of the Arab
world, we want to bring these two
people together it is also incumbent
upon us that we should take such ini-
tiatives in the United Nations and
algo outside the United Nations which
can help to bring about a rapproche-
ment rather than take an extremist
stand or a partisan stand in favour
of one side or the other. The
only thing that suggests itself
to me is that we should impress
upon our Arab friends that they
should also try to enter into a no-war
pact as we have offered to Pakistan,
that they should also recognise the
existence of Israel as we have re-
cognised the existence of Pakistan.
So many countries in the world have
accepted the facts of history and facts
of geography. For instance, West
Germany, which until yesterday was
inimical to East Germany, is today
prepared to sit and falk to East Ger-
many; similar is the case of Ulster:
so also Germany and France; so also
Japan and China. The world is chan-
ging ang therefore one cannot take a
stubborn attitude in respect of any
country.

In respect of Pakistan also we must
take a realistic attitude. Pakistan
has come to stay. Therefore, if any
party, whether it is Jana Sangh or
any other, thinks it can wipe Pakis-
tan off the map of the world, we
should realise that it is impossible;
in the present day world you cannot
wipe out any counfry, big or small.
Therefore, what we have got to do
is to get into conversation, get into
dialogue of some kind with that
country. All the time we go on say-
ing that we are prepared to talk with
Pakistan on any matter that they
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may wish to talk to us about but
somehow or other something happens
and the talks do not proceed.

There is the problem of Kashmir.
It is a very delicate matter and pot-
tentially also a very dangerous mat-
ter. We have to solve it somehow.
All the time we go to the world
forums, saying that we are prepared
to solve the Kashmir question but
somehow it eludes our grasp. I had
been to the Communist countries also
and they too suggest to us that we
must come to terms with Pakistan on
the question of Kashmir. That is
the attitude of Anglo-Americans also
and that is the attitude, I am afraid,
of the Arab world too. And this 1s
also the attitude of many people,
sensible people, in the country. This
volume of opinion is growing. You
do not want to talk to Pakistan on

the question of KXashmir because
Pakistan has no locus standi; 1 ac-
cept that thesis but the Xashmir

people have a locus standi. If there-
fore there are any people within
Kashmir who are wanting to solve
it—it may be Sheikh Abdullah,
it may be  Bakshi Ghulam
Mohammad, it may be Sadiq
Sahib—they should be brought to-
gether at a cenference table. (Inter-
ruptions) Please listen. I therefore,
submit to you that these three leaders
alongwith other leaders of the Kash-
miri people should be brought to-
gether and they should be asked to
thrash out a solution. Then we can
say to the world, we have settled the
Kashmir problem with the Kashmiri
people. It is true that Pakistan has no
locus standi; nobody else has any
locus lstandi but at least in internal
matters we can come to a settlement.
(Time bell rings) One more minute.
There is one more point in regard to
China.

SHRI P. N. SAPRU: He talks
sense; he should be given more time.

DR. GOPAI, SINGH: Mr. Arjun
Arora has brought forward a pertinent
point in regard to West Bengal but
my only regret is that what he has

[ 23 JUNE 1967 ]

Situation 5766
said is completely off the mark. He
said that West Germany was frying
to bring about an independent State
there. My own view is that it is
China that is going to do it. It is
the Left Communists who are trying
to create a situation

SHR] NIREN GHOSH (West Bermn-
gal): Slander.

(Interruptions)

DR. GOPAL SINGH: You sit down,
You have no business to talk. You
are a party to it.

(Interruptions)

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): Order, order.

DR. GOPAL SINGH: That ig the
situation they are creating. My own
impression is that the Chinese are
not going to directly take us over
physically. They will take us over
only through the Left Communists,
through West Bengal, then East Ben-
gal, then by declaring their indepen-
dence and later getting them together
with NEFA, Sikkim, Bhutan and
Nepal. Tibet, of course, they have
taken over but it is a great shame
that we do not take a very bold—and
I should say a sensible—stand on
Tibet knowing full well that all our
agreements with regard to our eastern
and Western borders are not with
China; they are with Tibet. If Tibet
had not been sovereign, then Tibet
was not entitleg to enter into those
agreements with us. If those agree-
ments are of any validity, then we
must also exercise our commonsense
and agree to the validity of Tibetan
sovereignty. If we cannot do it, all
our agreements with Tibet, which
China, repudiates, will have no mean-
ing,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Thank you.
Now, Mr. Niren Ghosh.

SHR] NIREN GHOSH: WMr. Vice-
Chairman, Sir, for a number of years
the international situation is taking a
very ominous turn. A number of
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Governments, people’s Governments,
democratic Governments at that, have
gone out of existence through U.S.
subversion, like Congo, Guatemala,
Indonesia and others and there is
stepping up of U.S. intervention in
Laes, Cambodia and then naked ag-
gression in Vietnam. Here it is per-
tinent to recall the statement of Pre-
sident de Gaulle of France which is
an imperialist country. He too has
been forced to say that Israel, the
U.S. stooge, was encouraged to com-
mit aggression against the Arab
world because the world did not con-
demn, the United WNations did not
condemn, American aggression in
Vietnam and uniess 1J.S. intervention
in Vietnam is ended, there can be
no peace. Hg said that unless this
American intervention is ended there
cannot be any peace and it is a strange
commentary on this Government that
they cannot say what even an imperia-
list spokesman can say. They have
that much of independence at least.
Can our Government not have that
much of courage and independence?
They know in their heart of hearts
that it is the U.S.A. that is commit-
ting agression; they admit it privately
but they would not condemn it open-
ly. So a situation is developing be-
cause of this process when the third
world war may start. The aggressors,
the U.S. imperialists, are being egged
on and encouraged by the postures
that are being adopted by different
nations and our Government too at
that.

Now I would like io say this with
regard to West Asia. Imagine what
would have happened if Suez Canal
was situated in our country, if Gulf
of Agaba was in our country. Would
we not have treated it as our own
national waterway and established
our rights there? Please judge this
from that standpoint and in the light
of a prolonged aggression by Israel.
1t is true that Israel has come to stay.
It is there; nobody denies that but it
has become the stooge of another
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country and an aggressor country at
that.

[Tae Depury CHAIRMAN

Chair]

in the

And nobody can support an aggressor
country because by doing that you
bring the world nearer to the third
world war. We would be committing
a very serious crime and history will
holq the Government of India respon-
sible if it had adopted any other policy
with regard to West Asia. But so
far as Vietnam is concerned you will
have to answer at the bar of history
for the policy you are pursuing, of
not openly condemning U.S. aggres-
sion there.

Now. I am a little surprised that
suddenly the Government of India has
come to give serious thought to the
question of giving political recogni-
tion to the Dalai Lama and the ques-
tion of the so-called human rights in
Tibet is coming up. I have a suspic-
jon that by taking up the position it
had to take on West Asia it has in-
curred the displeasure of the Western
Powers, primarily the U.S. Govern-
ment, and in order io make up for
that they are mouthing this anti-

China slander on the question of Tibet

and they have even been saying that
they will violate their own 1954
Agreement.

SHRI AWADHESHWAR PRASAD
SINHA (Bihar): Are we anti-China
or is China anti-India? We should
like to know from you.

SHR] NIREN GHOSH: Now com-
ing to my friend, Mr. Rajnarain, it is
strange that the S.85.P. on the ques-
tion of foreign policy finds itself very
close to the American position, only
stightly differing from that. I need
not comment more on that and it is
for them to judge.

On the question of the non-proli-
feration treaty I would say that unless
all the atomic stockpiles are destroy-
ed and atomic weapons are prohibi-
ted, no nation can surrender its right
to manufacture any weapon includ-
ing atomic weapons for defence.



» International

No nation can do that. Any non-
proliferation treaty, without ensuring
the complete destruction of the stock-
pile, which the super-powers and the
US would have, would not be possi-
ble. Then, it ig a surrender to the
US blackmail and it will not bring
peace. Wa cannot surrender our
right to manufacture weapons unless
their stockpiles are completely des-
troyed.

Then, the Government has said that
the non-nuclear nations should have
some sort of guarantee. Now, may
I tell the Government that the US
Government is talking of dropping
atom bombs on Viet Nam? If some
day they think of dropping an atom
bomb on India, who is going to give
you protection? Who says that such
a situation can never arise?

SHRI LOKANATH MISRA
(Orissa): Who gave you that infor-
mation?

SHRI NIREN GHOSH: I do not
yield. You have had your time and
1 have very little time.

SHRI LOKANATH MISRA: He
says that they are going to drop
bombs on India.

SHRI NIREN GHOSH: That being
s0, the atomic weapons and atomic
blackmail and the non-proliferation
treaty are not going to solve  this
issue in that manner. The only way
ig that all nations, irrespective of
their creed or ideology, 'must strive
for the complete elimination of ato-
mic weapons and the destruction of
their stockpiles.

SHRI M. N. KAUL ((Nominated):
In the meantime?

SHRI NIREN GHOSH: In the
meantime, if you want, you manufac-

ture your own weapons. You have
that."

Then, another thing I want to say.
Mr. Arjun Arora has told you one
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thing. It is .rue that—in private even
the Government of India would admit
it—there is Western conspiracy in the
Eastern part, but here is another
thing. A British writer, formerly
in the British Intelligence Service, has
written that the US is following a
time-table with regard to  Sikkim.
First, they would persuade the King
of Sikkim to gchieve jindependence.
That means, set up a US puppet State
there first. Secondly, they would
sign some sort of agreement for eco-
nomic purposes. Thirdly, they would
raise a wscare saying that there may
be subterfuge by China or by India
or by any other country. Then, they
would go in for military agreement.
Lastly, py 1970-71, they propose to
build their nuclear jnstallations there,
weapons directed at the Soviet Union
and China. That is the ¢onspiracy.
I know and I do hope that the Gov-
ernment of India is aware of it. That
is the sinister design that the US im-
perialists are having there. For that
they bring pressure in order to get
through these weapons. The so-cal-
led aid is the pressure they yield. To
that pressure the Government is
vielding. That is their calculation.
The Govermment will yield to it.

As regards India-China relations I
support the first alternative posed by
Shri B, K. P. Sinha, China cannot
be ignored, whether we like it or not.
Today or in future we have got to
settle this India-China problem. We
cannot live with it for all time to
come. May I ask the Government, is
it not a fact that when Pandit Jawa-
harlal Nehru was glive, he thought of
some solution and the question was
very near a solution, if Pandit Nehru
had his way but, he was overruled
in the Cabinet? The course of events
took another turn and that is true. If
you have any moral sense, you can-
not deny that. What happened there
I do not know, but he was overruled
in the Cabinet.

SARDAR SWARAN SINGH: 1 had

* no intention to intervene, but because
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he said that this is a fact, I would
like to say categorically that the state-
ment that he is making that Pandit
Jawaharlal Nehru was overruleq by
the Cabinet is entirely incorrect.

SHRI ARJUN ARORA: He waz a
member of the Cabinet.

SHRI NIREN GHOSH: Being a
member of the Cabinet does not mean
that he always says the right thing.
Mr. Arora has given charges against
two Ministers, but they have been
cleared py other Ministers. Please
remember that. Therefore, I cannot
accept his statement. I gm repeating
what I am saying.

(Interruptions.)

SHRI LOKANATH MISRA: Give

him time.

THE DEPUTY CHAIRMAN: Order,

order.
MRty e s A i

SARDAR SWARAN SINGH: The
only thing that I want to say is that
it is very unfair to  Panditji that
these things should be said about him.
He is saying it without any informa-
tion, without any knowledge, I was
very intimately involved in all those
talks and discussions and I can say
categorically that Pandit;i had not
suggested any solution. It js all a
myth. 1 did not want to contradict
several other 'myths which he has put
forward, but hecause he has brought
in Panditji’s name I thought I ghould
straightway contradict it.

SHR] NIREN GHOSH: I would
say another thing also. In regard to
Kashmir 1 am not prepared to accept
his version. We have it on the au-
thority of Pandit  Sunder La) that
after the release of Sheikh Abdullah
a formula was devised. It was dis-
cussed between Sheikh Abdullah and

Pandit Nehru.

VALIMOHMED

SHRI G. H.
How do you

MOMIN (Gujarat):
know it?
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SHRI NIREN GHOSH: And it was
approved. For a golution of the
Kashmir question, Pandit Nehru ask-
ed Sheikh Abdullah to go to Pakis-
tan and consult President Ayub
Khan. He did it, He got his consent
also but before he could return and
solve it, unfortunately Pandit Nehru
died. (Interruption) And then the
whole question was shelved. This is
another thing,

AN HON. MEMBER:
falsehood.

It is an utter

SHRI NIREN GHOSH: As regards
West Asia, I do think that when
Israel committed aggression, when
their troops were marching jnto the
Arap world and when in a few hours
the entire air power of Egypt was
destroyed, I think it was the duty of
the democratic powers at that time
to rwsh military hardware, so that
they could take a stand and beat pack
the offence. To have a simple cease-
fire and for Israel to say that she is
not going back to the previous posi-
vion is an untenable position. I would
also say that it is strange that when
our pemsonnel were killed by Israel
I did not see any hysteria in ‘many of
these places, but for many other
slight incidents I see hysteria. Is
there any honesty in their feelings?
I do not think so. Let them think it

over,

Lastly, I would take this opportu-
nity to reguest the Soviet Union to
call for unconditional negotiations
between India and China, as they
did in the case of India and Pakistan.
It is their primary duty as the great-
est democratic and peace-loving
power on earth., If they do not do
so, I do think they are shirking their
duty. It does not contribute 1o the
peace of the world to keep alive ten-
sion between India and China. It is
their elementary or primary duty
and it is still g mystery to me why
they are not calling for unconditional
negotiations between India and China.

With these words, 1 would say that
the Government of India have got to
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have a look at their own policy. This
policy should be consistently anti-
imperialist, anti-colonial ang not be
a mere mouthing of phrases, a policy
that would contribute to the unity of
the progressive and democratic States
and countries of the world, a policy
directed against the scheme of the
US imperialists to launch a third
world war. But they are not doing
it and they are deviating more and
more from the interlude of the policy
between 1954 and 1957, ‘they are
deviating 'more and more from their
accepted policy. This portends a
very great evil for the future of our
country. For the sake of our country,
they should have a reassessment of
this policy and stop the deviations
from the accepted policies. It is as
if those three or four years have been
forgotten. So, I would request the
Government to give serious considera-
tion to this matter.

THE DEPUTY CHAIRMAN: Mr.
Tarig. Ten ‘'minutes. t

SHRI A. M. TARIQ: Madam De-
puty Chairman, my amendment reads
as follows:

“and having considered the wame,
this House is of opinion that the
Government of United States com-
mitteqd an unfriendly act py resum-
ing arms supplies to Pakistan which
is likely to disturb the peace in the
area.”
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“"THE DEPUTY CHAIRMAN: Mr.
Mani. Please be brief,

SHRI A. D. MANI: Madam Deputy
Chairman

SHRI B. D. KHOBARAGADE
(Maharashtra): Madam, I want .

THE DEPUTY CHAIRMAN: I have
called Mr. Mani.

SHRI AWADHESHWAR PRASAD
SINHA: Madam, we have to start
another discussion at 5.00. - .

THE DEPUTY CHAIRMAN: I know

that, S

SHRI AWADHESHWAR PRASAD
SINHA: How can that pe changed?
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THE DEPUTY CHAIRMAN: I re-
quested the House that we take up
the next discussion a few minutes
later. The House has agreed.

SHRI B, D, KHOBARAGADE: The
hon. Minister will not be able to re-
ply to the debate today

THE DEPUTY CHAIRMAN: Please
sit down. Please continue, Mr, Mani.

SHR1 A. D. MANI: Madam, I
.shall be very brief in wmy remarks.
This debate on the international
situation has been dominated by the
situation in West Asia. I wish the
Minister for External Affairs had
made an introductory speech when
he moved this motion because a
number of developments have taken
place during the last one week, I
understand that the Government of
Egypt is unwilling 4o clear the Suez
Canal forcing many ships to come
via the Cape of Good Hope, includ-
ing ships pringing our foodgrains, and
this has been used by the Govern-
ment of Egypt, according to the alle-
gations made in the West, as a lever
to mecure a settlement of the Israeli
question at the United Nations,

Madam, as far as the policy of the
‘Government of India is concerned in
regard to our friendship with the
Arab States, we recognise that such a
friendship is necessary for the solu-
tion 'of our contentious problems
with Pakistan because Pakistan has
many affiliations with the Arab
States. But I am afraid that in re-
gard to the Arab States, we have
forsaken what we call our non-align-

'ment policy and have ranged our-
selves ag a partisan of the Arab
States. I have stayed in Egypt.
I have gone all over Egypt along

with you, Madam Deputy Chairman,
15 years ago. Then we were the
guests of King Farouk. We went all
over Egypt. We went to Ismalia,
we stayed at Luxur. And we gstayed
in Egypt for some time which is the
cradle of Arab nationalism, And my
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considered view at that time, which
has not heen changed since, is that
Arab nationalism, if it not properly
controlled, can pe a very dangerous
tendency because it is a kind of mania
which has spread all over the Arab
world. Arab nationalism has played
a very useful part in combating colo-
nial regimes in the Middle East and
in Africa. But # has got to be con-
trolled. In trying 'to befriend Arab
States, we have treated Israel very
unfairly. I was personally present at
the United Nations General Assemb-
ly when the State of Israel was born,
when the discussions went on on the
question of Palestine. And you know
how much the Israelis tried to create
a State in spite of formidable opposi-
tion. It may be recalleg that when
Lord Balfour spoke about the State
of Israel, he did not use the words
‘State of Israel’ but he called it a
home for the Jews. And this was
one of the declarations made in the
First World War, In wspite of the
policy of the West to carve out a
State for Israel in the Middle East
which did not belong to the Jews at
that time, we have to recognise that
Israel has come to stay and that it
cannot be wiped out of the map.

SHRI A. M. TARIQ: On a point
of order. Madam, Mr. Mani is not
speaking from his own seat. He
must be in his seat.

THE DEPUTY CHAIRMAN: I per-
'‘mitted him to speak from there be-
cause he is nearer the mike.

SHRI A. D. MANI: It is because I
am not able to catch the mike from
my seat.

THE DEPUTY CHAIRMAN: He is
nearer the mike.

SHRI A. D. MANI: If the State of
Israel has been created and has been
recognised by us and by other mem-
bers of the United Nations, there is
no point in any Arap State saying
that the State of Israel must be des-
troyed. The Arab  States always
counsel us to co-existence with Pakis-
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tan. Whenever any trouble about
Kashmir arises, the Arap States have
always said, "Try to settle it between
yourselves.” When they want co-
existence between India and Pakistan,
it is reasonable to expect ihat they
will glso have co-existence between
themselves and Israel. Israel has
come to stay and they have to recog-
njse the State of Israel if there is to
be peace in the Middle East.

I was interesteq 1o hear the speech
of 'my hon. friend, Dr. Gopal Singh,
on the question of the Gulf of Agaba.
Now, I have got a number of facts on
this question which perhaps I might
bring to the notice of Dr. Gopal Singh.
Egypt has glways claimed that it has
been an interna] waterway while in
terms of the judgement given by the
International Court of Justice in the
Carfu Channel case, in all such water
ways, the right of innocent passage in-
cludes the passage of warships in
times of peace. By plocking +his
Gulf of Agaba, President Nasser tried
to strangle Israel. There 15 no ques-
tion of that. Israel has no  other
chance, no other alternative but to
fight back. A good part of Israel’s
trade is with East Africa and it has
to pass through the Gulf of Agaba.
If the Suez Canal and the Gulf of
Aqaba are in his hands, Nasser could
have strangled the State of Israel. I
am not justifying the state of aggres-
sion. But we have got to understand
the point that in our own interest, we
shoulg press for the internationalisa-
tion of all these waterways including
the Suez Canal. The Panama Canal
and all these canals should be inter-
nationalizsed. The Talaimannar Canal
alsg should be apn international water-
way. I feel, therefore, that any
settlement must recognise ‘the inter-
national character of the Gulf of
Aqaba.

There is another point

SHRI BHUPESH GUPTA: You may
have come nearer the microphone but
never nearer truth.

SHRI A. D. MANI: . .. regarding

my second amendment. That point is | hind the extraordinarily rude

905 RSD—8.
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that Israel must surrender the terri-
tories which it has seized, I agree
with Mr, Chagla that a person who
has been guilty of aggression should
not run away with the  fruits of
aggression he should be asked to sur-
render them, And, I think, Israel in
the interest of peace should surrender
all those territories which have been
seized from Jordan, Sinai Peninsula
and also from Egypt. All these terri-
tories must pe returned.

Further, this question of compensa-
tion to the Palestinian refugees has
been haunting the corridors of the
United Nations for the past 16 years.
The 13 million refugees who were
forced to leave their homes in 1948
must be suitably rehabilitated. If
necessary, this 'must be accepted as
the United Nations responsibility, and
Israel must be asked to make a
substantial contribution. Other
States aso may be asked to pay their
share so that a3}l these Palestinian
refugees haunting the markets of
Damascus and Cairo may be given a
proper shelter, so that their memories
may be erased and both Israel and
the Arab States can live in peace.

I would like to say something about
my second amendment regarding our
delegation to the United Nations Gene-
ral Assembly and the question of our
remaining neutral. Madam, when the
question of China’s admission comes
up 1n the forthcoming session as the
hardy annual, we must take up a
distinct attitude. Madam, I am not
one of those who take an emotional
view of what has happened to our two
diplomats, Mr. Raghunath ang Mr.
Vijay. Somebody may say that it 1§
a question of madness on the part of
the Chinese. But it is the calculated
policy of the Chinese to advertise the
so-called cultural revolution. Their
object is to destrov respect for ¢he
existing conventional order which in-
cludes the international order. They
do not want the world to respect the
conventions py which we are bound
gso far. They want new conventions
{o ba created. This is the object be-
and



5795 Short Duration

[Shri A. D. Mani]

organised behaviour of the Chinese
representatives both at Peking and at
Delhi. I would, therefore, very res-
pectfully request the Minister that
vhen the question of Chinese admis-
sWan comes up, we might take the op-
portunity of stating our attitude very.
clearly.

Madam, we believe that China must
b= a member of the United Nations,
that in the interest of disarmament,
China’s presence at the TUnited
Nationg General Assembly is neces-
saty, that before China is admitted to
the United Nations, she must
conform to certajn civilised standards
of behaviour. Since there are no signs
that the Chinese are prepared to res-
pect civilised standards of behaviour,
the Indian Delegation should remain
neutral on the question of China’s
admission to the United Nations. This
weould be a little diversion from our
earlier stand.

I am coming to my last amendment.
I wil] take only two minutes. Coming
tu the question of hydrogen bomb,
Madam, the Minister of  External
Affairs is being pressurized to sign
the Non-proliferation Treaty in some
sort of an amended form, and Mr.
U. S. Jha. has been trying to get a
guarantee from the United States and
the Soviet Union of a nuclear um-
brella. 1 am afraid, Madam, the
United States might link up their
food aid with our signing the Non-
proliferation Treaty. This is the
danger that I expect. But I would
say that the non-proliferation treaty
should not be signed largely because
of the explosion of the hydrogen
Pomb, the sixth bomb which has been
exploded by China within a period
of three yars after its explosion in
18€4. China has emerged as a major
Lruclear power. We have got 2,000
scientists who have bheen trained by
the Atomic Energy Establishment at
Bombay. Let us give our Armed
Forces a shot in the arm ang ask the

scientists to produce an atom bomb, .
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We also want to explode an  ator
bomb and become a member of the
ruclear club. The nuclear club
should not be confined only to the
five States. It should include India
also,

Madam, it has been said that at all
these international ' conferences or
Jisarmament conferences we should
rever go naked. At all these con-
ferences, unfortunately, the position
¢; India is that it is thoroughly naked
because she does not have the hack-
ing, the military power behind  it..
I feel therefore, that we must pro-
duce an atom bomb to give our scien-
tists anqd the Armed Forces a shot
in the arm and make them feel that
this country is alive to it dignity,
I hope, therefore, that the Govern-
ment would not sign the non-pro-
liferation treaty, and it would give
instructions to the Atomic  Energy
Establishment to go ahead with the
preparation of an atom bomb.

THE DEPUTY CHAIRMAN: The
Minister will reply to the discussion
tomorrow. We go on to the next
item. Mr. Chordia,

SHORT DURATION DISCUSSION
UNDER RULE 176 RE HOME MIN-
ISTER’'S STATEMENT ABOUT
EMERGENCY

o famegme wRad T
feat (wex 93w) : sqawmfy agiar,
A ATAAG T AAT S T qFeara £
feafa w1 ga17 7@y & fom 7 990
fegt ar, InFY =91 799 & fau §
@Y AT | ATAAT HAT o7 WA
¥ OAEW W odenr w7 Y fF onm
AATE & AT 27 A(A9gF AT F70
afqu@ ®, o7 4197 %1 Faw 55 @ =y
g H gl a1 @y Afgw 59 5950
99 FAFT K 9% IwT  (Fmi &
Zwa afag| B oJoeA g9 40y



